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[Mr. Speaker].
for National Atlas and Geographical names for a term of three
years commencing from the date
of notification
in the Official
Gazette, subject to other provisions of the said Resolution."

The motion was adopted.

lU8 hrII.
DEMANDS FOR

GRANT~ontd.

J4nm1TRY OF ExnatNAL

Al'FAI1IS.-contd.

Mr. Speaker: The House will now
.proceed with the further discussion
and
voting on the
Demands for
Grants under the control of the Ministry of External Affairs, and also
further discussion on the Cut Motions
printed on separate lists moved on
the 12th May, 1962.
Out of seven hours, one hour and
twenty-five minutes were taken up on_
Saturday, and there are five hours and _
thirty-five minutes remaining. And
that 'is exactly the time that we have
till six o'clock. I will request the
hon. the Prime Minister to reply at
about 4-30 p.m. Will that be all
right?
The Prime Mlilister, Minister of External Affairs and Minister of Atomic
Energy (Shrl lawaharlal Nehru): I
hope I shall not take so much time.
Mr. Speaker: Then I can call him
at 5 or 5-15.
Shri lawaharla1 Nehru:
require at least an hour.

I would

Mr. Speaker: Then I will request
him to speak at five O'clllck.
Shri
D. C. Sharma might now continue hill
speech.
Shrl D. C. Sharma

(Gurdaspur):
very
respectfully on Saturday that it does
not become us to speak slightly of the
honourable men who have presided
over bur foreign missions abroad and

Mr. Speaker, I was submitting
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of the members of our delegations to.
the U.N. Our foreign missions have
been presided over by" such eminent
persons as Dr. S. Radhakrishnan._
Shrimati Vijayalakshmi Pandit, Shri.
It. p. S. Menon.
And even today
there are some younger men who are
their job splendidly, men likeMian Azim Hussain and Shri R. K.
Nehru. In the same manner, ourdelegations to the U.N. have been.
manned by a great constitutional expert like Shri G. S. Pathak and an
eminent jurist like Shri P. N. Sapru.
Therefore, I believe that so far as
these two thingS are concerned, wehave been fortunate in finding persons of such eminence and calibre to
do these things.

dam.

~ut I

will be failing in my duty ifI do not give expression to the concern whic~ this House has been expressing every now and then aboutour external publicity. In the report
that has been given to us there are
four lon~ paragraphs on external publicity and they make a very good
story. But when one analyses them
one finds that most of this publicity
has been along routine and stereotyped lines. I do not think that by means
of this publicity we can project India
and its policy and its plan as effectively in the other countries of the world
as we should do. I therefore, think
that our external publicity must lle
given a new face lift. We must find
ways and means of putting a little
more dynamism, a little more drive,
a little more imagination into this
service. One of the most disheartening "things about this Publicity service is that though it is stated in the
Report that its gradual integration
has been taken up since 1959, I find
that most "of the members of the External Publicity Service are yet tempm-ary. You cannot expect temporary men to put all their heart into
their work. Moreover they, are not
given all those advarUages, all those
amenities which are the privileges at
the Foreign Service men. I wish the
Minister for External Aftairs wI11 be
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kind en'Ough to overhaul external publicity. I would also suggest that some
time before the External Mairs De-'
mands are taken up in this House,
there should be a small sample exhibition in which we should be shown
the kind 'of material that is distributed 'by our foreign missions, and also
the kind of brochures that are published ,by 'Our foreign missions and
also the issue that they bring out on
the occasi6n of the Republic Day.
We would like to look at these things
so that We can find out what our
foreign
publicity is doing. I hope
s'Omething wili be done ~ speed up
this foreign publicity. .,/
There aTe two problems which concern us internally. One of the problems is Kashmir and the other problem is China. On both of these problems some hon. Members have given
their opinion. Much has been made
of the vi'Olent statements which Mr.
Khurshid, the so-called President of
the so-called Azad Kashmir has been
making. In the first place, I would
submit that the very election of Mr.
Khurshid was challenged by the people of Azad Kashmir. They thought
that his election was held in a way
which was not in conformity with
whatever principles of demOCTacy ytlu
find in Pakistan. At the same time,
I think this Azad Kashmir is a misnomeT. There is no freedom there,
not even freedom from hunger. Our
U.N. always has some committees to
go to certain countries to find out the
C'Onditions there. I think the U.N.O.
should send a committee to find out
the conditions of the people who are
livinl! in Azad Kashmir. They are
suffering from all kinds of lack of
freedom, especially freedom from
hunger. At the same time, it is nusnomer 1:0 call it Azad Kashmir. I think
somebodv should go and find out how
many of the native population of
Muzaffarabad and Poonch and all those
areas are living there. Most of these
permns have been driven out of these
areas and now most of these places
are colonied by persons who havp.
come from the North West Frontier
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ProvinCe DT from West Pakistan or
from 'Other States. Therefore, to take
anything that Mr. Khurshid says
seriously is to put a premium upon
something which is non-existenl ,
He has been thTeatening us with
some kind of an Algerian type of warfare. I think We all sometimes indulge in exaggerations. We all sometimes do some kind of fantastic thinking. We are sometimes given 1:0 opiate dreams. I think no sensible man
would have thought that the pe0ple of Azad
Kashmir, who are
groaning under the heel of oppression
there and do not have even the elementary amenities' of life, will ever •
think of fighting a WaT on the Algerian pattern.
Patriotism is a great
thing. But, these persons who lfave
been taken there to col'onise these
areas, do not feel for either Pakistan
or for Azad Kashmir. They think
that Azad Kashmir would be a kiIld
of a slave camp where they haVe been
brought together in order to subserve
the political ambitions of a clique that
is 1:0 be found in Azad Kashmir.
So far as Chin'a is concerned, I was
surpTised to find that some 01. the
hon. Members in this House tried to
plead the case of China, the case vis4-vis China much more vehemenUy
than they should have done ms-4-t1is
India. I find that our relations with
China are n'Ot happy. To say that
we should continue our negotiations
with China is to give a counsel of
despair. Such counsels of despair are
always coming from the mouths of
the members of a party, who are always trying to soft-pedal the gravity
of the situation which we have with
China. I think that the time of negotiations is past. As has been said in
this report, OUr officers' report has
proved the hollowness of the case of
China. So far as internatiol}al usage
gOes, and so far as tradition goes, sO
far as all these things go, there is nO
'China case', and anyone who tries to
think in terms of a China case in this
country, I think, is not doing justice
to his own country.
I believe that the days of negotiations are gone. We waited tor four-
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teen years to negotiate with Portugal
about Goa, and nothing came of it.
We have been waiting all these years
tQ negotiate with China, and nothing
has come of it, and I mall not be II
dismal prophet to think that nothing
will ever come of it. Therefore, I
think, that at the present the only
policy that we should have towards
China is. the policy of retaliation, and
I think that my country will not be
found wanting in this policy.
I submit very respectfully that 44
crores 'of free Indians will be more
than a match for· 60 crores of Chinese,
who are living under a regime for
which they have absolutely no sympatilt, which is bringing about nearfamine conditions in that country,
which has denied them even consumer
goods, and which has denied them all
kinds of freed'om. I believe that the
Chinese people, the gOOd people, the
peace-loving people the good-neighbourly people are the victims of this
new warlordism preached by Mao Tse
Tung and his party men. I believe
that as the Chinese people did away
with warlordism at the State level and
liquidated the warl'ordism of Chiang
Kai-shek, the day is not far off when
\he good people of China will eliminate this warlordism of Mao Tse Tung
and others. But we need not wait
for that. We shall have to embark on
a policy of retaliati'on, so that the
ChineSe- people understand that behind the sweet words of the Prime
Minister of our country and behind
the statesman like utterances of our
leaders, there is also that great desire
10 get this occupation vacated as early
as possible.
There are one 'or two other points
to which I want to refer before I resume my seat. I am very proUd of
the performance of our people at
Geneva, so far as the disarmament
conference is c'oncerned and also so
far as the nuclear test ban treaty is
concerned. I shall not be so vain as
to say that all the wisdom of the
world is to be found in the non-com-
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mitted nations, but I would be failin.C
in my duty if I do not say that jf we
want to have disarmament, and if the
world wants to have an easy time, the
proposals given by the non-ocmmitted
nations should be made the basis of
the disarmament proposals and the
proposals for banning nuclear tests·
And what are those prop'osa!s? The
first of these is that no country should
transfer nuclear weapons to nonnuclear countries. Then, there should
be atom-free zones in Africa, Central
Europe and the Americas. We should
make peaceful USe of 'outer space. We
should prohibit war propaganda of all
kinds. We should avoid the production of fissile material for nuclear
weapOn purposes. We should take
measures
for prevention
'of war
through accident, miscalculation and
surprise attacks. I think if we undertake these precautions, the world will
be a safer place for all of us to live
in, not only for the members of this
bloc or that bloc but tor all the peoples of the world. At the same time,
I would say that SO far as disarmament is concerned, we should try to
arrive at some kind of agreement between th~ two blocs as suggested by
the non-committed nations.
I would conclude by saying this
much. Though there may be criticism
of our policy here and there by one
group of persons or another, there is
no doubt a~ut it that the thr~'
pronged approach of our foreign policy, the desire for peace, the liquidation of colonialism and the policy of
non-alignment, has been accepted by
.the Wbrld.
I am very sorry that the Prime Minister recently took ill. During his
illness, We saw the world Press roundup referring to it. Every country in
Europe, Africa and even America referred to the great services rendered
by India along these three lines under
the leadrship of our Prime Minister,
who is the architect of this policy. We
all depend upon the implementatlbn
of that policy by giving free scope to
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the United Nations. We already find
that there is a peace corps. So .faT as
Indians are. concerned, they have gone
to Gaza, Korea and the Congo; they
are in Viet-Nam and other countries.
I believe it is peace crops like these
which will bring about the cessation
of hostilities between one bloc and
another and which will bring about.
peaCe in the w(7l'ld which all of us
want so that we can live in peace and
children also will live in a world
which will be free from all the turmoils, all these upheavels and all these
tests and troubles.
Mr. Speaker: I would request hon.
Members to respond to the bell. I
have to ring three or four times. That
does not look nice.

Shri D. C. Sharma: Sometimes when
one is speaking, one does not hear
your bell.
Mr. Speaker: Then in future,
to
those who do not hear, I will have to
show this bell.

Shri D. C. Sharma: That
better.

is much

Shri FraDk. Anthony (NominatedAnglo-Indians): While the threat of
nuclear destruction seems to cloud the
international horizon and while I have
n'o doubt that India will play her traditional role in attempting to relieve
world fears and hatreds, I have al• wayS felt very strongly that our
foreign pOlicy must necessarily be
directed to' meet the dangers
or
threats that are immediate to us.
I feel that recently we have been
going through a somewhat unhappy
phase. There have been so many
tangled threads in this skein of bur
Telations with our immediate neighbours that there is a tendency to overSimplify our problem. There may be
a tendency to magnify one issue at
the expense of another so that our
view tends to become unbalanced,
perhaPs a little distorted. ~ I feel
that I should very respectfully venture BODle analysis and attempt to put

into focus what I feel are the major
issues in their order of priority.
Better late than never, our Government, while perhaps understandably
going out of its way to conciliate bur
Chinese neighbours, appears to have
come to a somewhat grim and disillusioned conclusion. In a recent C'ommunication to the Chinese authorities
our Government has underlined the
fact that Chinese policies are against
the fundamental interests of As:a, and
m(7l'e especially of South-east Asia,
and that Chinese policies are directed
deliberately to creating situations 'Of
tension and conflict particularly in
South-east Asia. I have no doubt that
we will continue to attempt to negotiate not only with China, but IIlso
with our other neighl:1ours, but I have
also no doubt that today our Government has come to a long overdue realisation that in China we are dealing
with a country whose rulers are not
'Only militant but intransigent too,
with a country whOse policies have
proved unfortunately to be not overscrupulous.
...::::
At one time, we appeared to go
through a rather dangerous phase, a
phase of somewhat dangerous credu·lity marked by unreal and not seldom
almost hysterical proclamations of
Hindi-Chini bhai bhai.. I have no
doubt that today the Government bas
come to a realisation-I think the
Prime Minister said it perhaps in
somewhat different terms-that China
is wedded militantly to the Leninist
theory or Leninist thesis of the inevitability of war and that a world Communist revolution can only be achieved by resort to war.
I have also very little doubt-I do
not know whether many people will
agree with m~that it is a basic tenet
of policy of Chinese rulers today to
over-run Asia, and it is in that larger
context that I want to pose this particular problem. I have little doubt
that China is committed to liberating,
as they call it, for Cbmmunism Thailand, Burma, Malaya and the Philippines. The PrIme Minister will per-
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,haPs remember that as recently as
1950 even India was marked down
for Communist liberation from the
running dogs of imperialism. So far
as Nepal, Bhutan and Sikkim are concerned, the approach is a little more
intimate, almost touching. They are
marked down not 'only for liberation,
they appear to be marked down for
reUlllion with their original motherland, Ohina. I have always felt this. I
said four years ago that China wail
committed to over-running Asia, and
that she would over-rUn it if possible
by subversron, if necessary by force.
And what I said four years ago unfortunately happens to be coming true.

•
There is no doubt today that China
is avowedly irridentist. This irridentism perhaps draws
its inspiration
more from China's legend than history, the legend of Chinese dominion
over Asia. That would be danger
enough, but an edge is given to that
danger. What do we see? We see
China's population today increasing at
a fantastic rate, bursting at her territorial seams. This means that an unlimited number of millions of Chinese
can be used as expendable cannon'
fodder. And added to thiS, as my
hon. friend has just pointed out, in
spite 'of their much-lauded leaps forward, which appear to have emerged
into rather pathetic limps, the're are
millions' of half-empty mouths in
China looking hungrily to the rice
bowl of Asia. And that is the pattern
as I see it, a multi-pronged Chinese
expansionist scheme. I do not know
whether even today we are l'ooking at
the picture in that conteort. The
conquest
of Tibet, which in a
weak moment, we accepted-what has
that done? It has brought to our northern borders for the 8rst time in our
history, millions of Chinese &'oldiers.
No one knows what is the exact
strength of the Chinese on our borders. While Tibet is enduring the
humiliations of communist liberation,
according to s'ome newspaper reports,
cJozens of ;et amlelds have been com-
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pletedin China. Whether it has been
completed or not, it has 'been said
that a 1500 mile railway line has been
built from Peking to Lhasa. It has
also been said that they have built a
network, a vast network of roads,
dumps and arsenals for 'our particular
benefit, along our borders.
As I said no one knows--apart from
the fact that most of our cities are
within an hour or an hour and a halfflying distance, our cities which are
completely
vulnerable-what
the
strength of the Chinese forces along
our borders is. I seem to remember
having read a newspaper report towards the end of last year that the
Prime Minister said that the number
of Chinese troops in Tibet alone would
exceed 50,000. That was at the end
of last year.
So far as Nepal is c'oncerned, the
position to me appears to be not on13'
dangerous but dangerously precarious.
It is a little unfortunate that our relations with Nepal, recently, have not
been as cordial as, perhaps, thl!J'
might have been. There seems to
have been &'ome resentment on the
part of certain of the Nepal authorities that people who were indulging
in anti-Nepalese activities were operating from Indian soil. I think that
that particular accusation has been
repelled.
But, what 1 feel is thIs:
that the process of communist in8ltra- .
tiOn is taking place in Nepal and taking place rapidly.
My own view was that deliberately, to drive a wedge between
Nepal and India, arti-Indian propaganda was mounted. But. mounted by
whom? Bv a so called front of opposition parties led and inspired by
whom? By the communists.
The purpose was obvious. And, temporarily at least, King Mahendra fell
into the communist trap. And, what
has
happened?
Perhaps, XIng
Mahendra was a little resentful
because, like all good democrates, we
are inclined to shoot our mouths off,
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to live ~atuitous advice to people as
to what fonn of government they
ought to have. And, perhaps, he resented our sermonising him as to
whether he should have controlled or
guided Or any other fonn of democracy. May I suggest, with a great deal
.(If respect, that King Mahendra surely
knows that India is not interested in
N!lpal, its territory, that we certainly
recognise the right of Nepal, as a
sovereign country, to pursue her own
-economic and foreign policy? But,
may I say, with great respect, that I
wonder if even today King Mahendra
realises that he is playing danilerously
with communist fire? It will not only
. bum his fingers; but it will destroy
him first and the people of Nepal next.
'That is this agreement-I do DOt know
how far it haR ~one-to build a road
from Lhasa to Khatmandu. Chinese
;aid is pouring in apparently. increasingly, to Nepal. What is little Nepal
goi'ng to do Once, administratively
economically and psychologically the
Chinese and their agents· diJ[ - thf'lr
tentacles into Nepal, how long will it
take before Nepal is embraced fatally
to communism? That is the danger
that is there to Nellal.
Then, there have been reports-I do
not know how far they are true-of
infiltration of one sort or another into
Bhutan an.rl Sikkim. We have heard
of aggression through maps carta,graphic agg~ession and so on. I remember to have read somewhere that
it has already taken place so far as
Bhutan and Sikkim is concernecL
Chinese maps at one time appeared to
recomise Bhutan and Sikk1m as
Indian protectorates. I do not know
whether I am right but I seem also to
remember having read that from 1959
Bhutan and Sikkim are now shown in
the Chinese maps as independent
States. I hope the next Chinese step
will not be to claim Chinese suzerainty
over Bhutan and Sikkim. This. I feel,
is our immediate and grave concern. I
do not know what our Government
feels in the matter but as I say there
is this multi-pronged aggression. My
OWn vi!!w, very respectfully, is this.

tOT Grants

One of the major prongs today is
directed at and thro~h Viet Nam.
One of my hon. friends on that side
flaunted some paper and said: look at
the massive aid American are giving
to South Viet Nam. They forget convenientlv all the massive and sustained aid that the Viet Cong are getting, immediate aid from the Chinese.
This morning papers. one of our leading papers speaks of China helping
the red drive in Laos. I do not know
whether the Government feels that
we can afford to be neutralised in
Laos and more especially in Viet Nam.
My own respectful view is that this
is one of the prongs in the trident. We
may not agree with many of the
• things that the president of Viet Nam
does. I think his name is spelt Diem
but pronounced 'jem'. If Viet Nain is
over run, will it not mean that this
noose that China is deliberately drawing around India will be tightened to
to that extent? Militarili', economically and psychologically the China
!pattern is clear: expansionist, to isolate us and to drive us into a comer.
When we interpret or attem!pt to
interpret Chinese policies in that
background the whole plan becomes
obvious. Why has China sought to
negotiate with Bunna, Nepal and,
very recently, with Pakistan-the
same, obvious, consistent,
sinister
motive: to drive a rina' arolDld us and
as I say, to isolate Us and to drive us
into a comer. I have little doubt that
at the appropriate time backoned by
a powerful fifth column in this
country, China will move to liberate
India either thro~h massive subversion or ..ven by frontal attack or by
a combination of both. That is clear.
Shri Tyagi (Debra Dun): We may
also liberate China.
Sbri FraDk Anthony: Let us hope
so: if we recol!llise this pattern early
enough We may very well liberate
China and the rest. of Asia for democracy. But this clear pattern as it appears to be clear tends to become a
little blurred because of our recurring
pre-occupation with the sabre-rattling
of Pakistan.
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While we must necessarily be prepared against any stupid adventurist
action by Pakistan's present rulers,
my own feeling is-perhaps what I say
will not be welcome to certain sections of this House or the countrythere are certain sections in the
country that batten on tension between India and Pakistan. They exult
in it. There are even certain parties
that are not avowedly communal, that
are avowedly non-communal, but they
also secretly exult in it because every
time there is tension between India
and Pakistan, it helps them to divert
attention from the real threat to India,
the Chinese threat.
13 hrs.

I say this: sometimes, I hope sooner
than later, somehow, We will have to
seek a detente with Pakistan. To say
sn today seems extremely inappropriate. But, as the Prime Minister has
remarked, these two countries are of
the same bone, the same blood and the
same flesh. And while our destinies
may not be completely bound up,
there is no doubt that when there are
violent
political differences, even
strong economic rivalries, we are like
Siamese Twins trying to strangle each
other. Let us hope that the rulers of
Pakistan-you may say that. these
hopes do not come easy vis a vis a
dictatorship-but let us hope that the
rulers of Pakistan sometime will
realise in their saner moments the
utter Criminal folly of mounting up
attacks against India.

A war between any two countries is
tragedy, but a war between India
and Pakistan would be an unspeakable tragedy. No one else realises this
perhaps more acutely than the Prime
Minister. The first ghastly offerings
at the altar of mass hysteria which
synonymises a nation in arms would
bE' the minoritierthe millions of
Hindus in Pakistan and more millions
of MusIilns in this country.

8

Slut U. M. Trivedi (Mandsaur):
Nothing in this coantry.
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Sbri FraDk Antb0D7: I am'not
usually over-convinced when Satan
quotes scripture. As I have said,
Pakistan too must realise that we are·
facing a common danger. We can only
face it by facing outwards, not by
facing inwards or by facing each
other. I say this too: that this detente'
can onlY be achieved. can only happen
In the life time of the Prime Minister.
I have no doubt about it-that he
alone has the authority, the stature
and indeed the vision to be able. even:
in the most unfavourable circumstances, to attempt to achieve a
detente. I venture to say this: if he
could achieve it-and no one else'
can-it will be certainly the greatest
legacy that he can leave to this sub-continent.
This alsO a·pplies to N epa!. As I havesaid, surely the Kin£ must realise
that w" have not the sli£htest territorial or economic ambitions in Nepal
and surely he must realise that the
survival not only of the ,people of'
Nepal but of himself, the monarchy,
depends on maintaining the friendliest of relations with India and facing outwards towards the common'
danger.
It is in this con text that I ventureto submit with respect that certain
aspects of our foreign policy may
require reassessment. We have been
the most ardent champion of seating'
in the UNO of China, but what return·
have We got for our often passionate
advocacy? We have got duplicity; we
have gqt aggression; we have got
increasing agression. I know that the
Prime Minister may say that it is
logical that the UNO cannot function
e.ifectively unless
numerically the
largest nation in the world, China, is'
seated there. But may I say that so
far as this particular logic is concerned. it is completely opposed to
our own security. I know that the
Prime Minister would not be able to
answer me frankly as he might like
to because he is the head of the
Government. But what would be the
effect of China .being seated in the

4445

Demands

VAISAKHA 24, 1884 (SAKA)

. ON? Taiwan
(Formosa)
would.
certainly almost have to be restored.
The American Seventh Fleet would
have to be withdrawn. What would
happen? Millions of Chinese soldiers
pinned down there would be ready to
throw in a:gainst the whole of Southeast Asia and more especially against
our northern borders. I know that
perhaPs what I have said-this particular line of argument--will not commend itself to the Prime Minister.
Then again, sp far as Vietnam is
concerned. I pose the question, can we
afford to be neutralist? Will not the
over-running of Vietnam by the
Chinese agents bring the dagger
thrlist--as I said, these dagger lines
are drawn clearly and de1iberatelycloser to the throat of India?
I have this . suggestion to make.
Since the Chinese have violated
obviously the understanding which we
had with them to respect Tibetan
autonomy, since they are practising
genocide, have been for a· Ion&, time,
of the Tibetans according to thP.
various Chinese refinements, what
prevents us from allowing the Dalai
Lama to function freely in this
country? It would give heart not only
to the Tibetans, but I submit with
great respect, it will give heart to
Nepal, Bhutan and Sikkim, who have
the strongest spiritual affiliations with
the Dalai Lama and with Lhasa.
I feel that if we look at it in this
over-all context, in that context,
friendly relations with Nepal, a
detente with Pakistan and giving some
kind of heart to the people of Tibet,
Nepal, Bhutan and Sikkim will help
to close the ranks on this sub-continent against what I have no doubt is
a common and growing danger.
Sbrlmati Renuka Ray (Maida): Sir,
I should first like to mention that the
External
Affairs
Ministry
have
brought out a report which gives
very concisely and very clearly an
account of their work and of our
relations with other countries. I would
like to thank them for doing so. Shri
Anthony has spoken about our rela-
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tions with our two neighbouring:
countries, which are so vital to us.
First of all, regarding China, it is
deplorable that while as a people we
had spontaneously held out the h1md
of friendship to China, she should
have hit Us in the back and that the'
illusions' which we had have bsclll
completely wiped out and' shattered.
During last year too, we find that
there have been further incursion~
into Indian territory. But what is·
more, this modus operandi, this technique of turning and twisting and
.saying that it is India who is greedy
with aggrandizement is somethingfairly new, but which seems to have·
been quite developed recently bY"
China. What has been India throughout centuries historically and. geographically is now being challenged!
imd if Our troops are in our own land,.
we are told that they have gone'
beyond the frontiers of India. Such i.~.
the position with China today.
Turning to the other side, regarding
our Missions in China, the External·
Affarrs Ministry report tells how'
difficult the position is and also hC'W
difficult the position is for our traders.
regarding trade with Tibet and China.
On the other side, we find from thP.,
statement made by the Prime Ministeryesterday in answer to a calling attention notice that the Chinese Mission
in Kalimpong shot air guns towads
the police headquarters of India. That
has also resulted in one policeman
being hurt. If that is so, to what extent have they been allowed to probe·
into Our country. I am glad that the
Chinese nationals who had gone in for
subversive activities in India have
recently been turned out. I am also
glad that in regard to the renewal of
the treaty with China India has been
firm. It is strange that they should
ask-I suppose it is not really
strange--that We should continue our
agreements regarding trade, but that
the boroer violations by China can go
on uninterrupted.
Sir, there are certain sections in thJ.
country who plead with the Pmme
Minister to follow the path of peace
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,and negotiation even. today. Whllt else
bas our Prime Minister done so far?
Is it not India's policy always to
follow the path of peace and negotiauon? But it is China which has been
.slapping Us in the face, which has
'been turninll down any offer of negotiation. And today, if those whose
loyalties are beyond the borders of
India still ask the Prime Minister to
negotiate, I would ask them to see
what we did in the matter of Goa. We
negotiated fOr a long time. We tried
to follow the path of peace. India
:may be non-viOlent, but she does not
,believe in losing her self-respect. So
.a time may come--let us hope that it
.does not come--when if China continues this policy India will have to
'8IlSW~ in the same manner she did
in Goa. I do not believe in war. r
.believe in non-violence.
Mahatma
-Gandhi himself told some young men
who had gone in for violence that it
was better to 110 in fOr violence than
'.to lose one's self respect, one's dignity.
Therefore, that is the attitude that we
'will have to take towar'Cis China for'
whom We had shown the greBldSt
friendship.
Turning to Pakistan, as Shri Anthony and our Prime Minister have
said. /faJustan is more akin to us
than any other country. This sub,continent has been left behind for
-centuries in regard to development,
and if we ·are to develop in a proper
manner it is only if India and Pakistan are together in peace and friend1Ihip ~at we can develop. But things
are getting worse. It is surprising
that after all these years, when the
·bitterness and the tragedies of partiuon have gone, we should still be in
this position. It is extremely sad that
Pakistan should go to the United
Nations over the Kashmir issue when
~ey have themselves occupied Indian
territory in what they call Azad Kashmir. It is extremely sad and even
worse from the point of view of the
ordinary people living in this land
that things have become so bad in
some of our border areas.
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Sir, I come from MaIda. I represent that area here. I would like to
say a few words about what I personally know of the affairs that too].
place there. I was there myself until the morning of the 5th of April
Two events took place, very tragic
incidents between the Muslims and
tribals. They did not create any tension throughout the district. I know
it for a fact that in the town this matter had died down. Although everyone regrets the incidents tension was
created by giving some news about it.
On the 5th evening the Pakistan Deputy High Commissioner and his First
Secretary passed through Murshidabad in a car. They met many persons
some of wh;)m said they were trying
to incite them against
:the Hindus.
That failed. They have reported in
the Pakistan Press and also in the
New York Times of many events; of
lot of ki'lings burnings of houses etc.
in Murshidabad. But not a single
thing happened. Then they travelled
from there via Khajuria qhat and
Sujanpur which is the nerve centre
of Muslim activity in Maida. At
Sujanpur' they stopped and started
asking the people there about their
complaints, It was
pointed out to
them by the District Magistrate that
they should continue their journey
and visit the affected areas because
the Kalia Chowk Thana was not an
affected area. But they went on and
on the way
they stopped and had
meetings in that place. Altbough the
majority of the muslims were not
swayed by what they said, it did have
a great reprecussion in the town. In
the town the First· Secretary went
from house to house. He ignored the
orders of the District Magistrate and
the Security Officer. As a result of
of this tension grew. Some people
said· "Is it Pakistan that has come
to MaIda saying, we shall give you
redress, we shall give yOU protection?"
That is Why things got bad there. On
the 8th they left. On the night before they left there was an incident
in Khajuria Ghat where Hindus were
the victims. where six Hindus were
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lIurnt alive. On the 15th evening
there were incidents of arson and loot
in the town.
Sir, I certainly decry these inci-dents-25 houses burnt, seven shops
.gutted or looted IlIId people were injured on both sides-but that was
What happened in the town Of MaIda.
Anyone can go and find out even today.
This has been magnified first
into 100 deaths and then into 12000
deaths. It does not matter if they
malign us had .there been no other
consequencies. But that maligning
has led 10 further repercussions in
.Rajshahi and in many other districts.

It is very sad that passions have
been roused. The result is that the
minority has really been alfeated very
badly. It is not for us to say hew
badly they have been affected. but it
is for the people who without going
10 MaIda speak about what happened
in Malda sitting in Rajshal>J to tell us
at least what happened in Rajshahi
and in the rest of Pakistan.
There are, Sir, certai.n countrips
who want that Pakistan and India
should never come together.
They
know that if this sub-continent was
friendly
much of their grip
would go. This is something from the
lNISt that still remains. Yet it is neeessary, whatever be the incidents
that have take nplace, as Shri Anthony
lIaid, for Pakistan to realise that her
future will be inter-WOVen with that
-of India, that Hindus or Muslims
who live in East Pakistan or in West
Bengal are the same people, they are
the same type of people who think in
the same way and they are
much
more akin than eVen people from
-other parts Of India or Pakist~.
Sir, it is sad that this has happen1!Ii. I have got copies of Daum where
all kinds of things have ,been said.
Some persons who stayed there all
night and prevented the tlbing from
flaring up and becoming widespread
have been attached in Dclwn. The
Secretary of the Congress there, who
is an M.L.A., has been attacked in the
Dawn as having brought about these
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incidents, while it was he who stood

up all night, organised other persons

even before the police came, and prevented the happenings frOm going on.
This kind Of inflationary Ilatments in
the Pakistan papers have certainly
made things terribly bad.
I do not want, as I said, to make
things worse. It is necessary, ultimately, for these two countries to
work together if we both are to go
ahp.ad. Even though many things
have been said against the Prime
Minister by many people in the country, he has consistentl~ tried to be
friendly with Pakistan. Even nOw he
will try to do that. He also believes '
fundamentally that to be friendly
with Pakistan is the only way. put
what is to be done if the present regi'lle that country behaves in this
manner? It is time that Pakistan
came to her sens~ and realised that
it is not help by Way of loans or gifts
from other countries that .will help her
to go ahead.
Before I end, Sir, I want to make a
point regardIng U.S. aid to India. We
saw in the papers yesterday that the
Senate Committee had suggested that
U.S. aid to India should be cut down.
Why? Because of Goa, because of
Kashmir. Well, Sir, whether threats
come from China or from the U.S.
Senate Committee, India will not
swerve from the policy that she has
followed.
She will continue to be· a nonaligned nation and she will try always to give her help in bringing
about an end to the nuclear tests.
One more word about nuclear warfare and I will finish. It is a very
sad thing that while talks are going on
in Geneva about disarmament and
ban on nuclear tests, those countries
which are powerful are paving the
way to the extinatdon of the human
race by indulging in nuclear tests. I
hope it will be possible for the people
of the world, men and women,
to
bring enough pressure.. on them to
make them put a stop to this mad
race through which human beings
will disappear for ever.
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With these words, I support the de_ d s relating to this Ministry.
Mr. Speaker: I wilI request hon.
Members belonging to the Congress
side to condense theif remarks wiflhin
as few minutes as possible' because
there -are a large number of
hon.
Members who want to participafle in
the discussion and the time is limi ted.
Shri Brajeshwar Prasad
(Gaya):
Mr. Speaker, I di1fer from those who
think that friendship with Pakistan
has got any %!leaning for this country. Nothing worth preserving is
common between India and Pakistan
and nothing that is worth preserving
• has been jeopardised by partition. And
if there is anything that is worth preservfng, it will be jeopardised if India
and Pakistan become one once again.
There is nothing in common between
India and Pakistan which is of permanent value. India and Pakistan
share all the virtues and vices that
are common to humanity in general,
and the Afro-Asian land mass in particular. As long as Pakistan is a
separate political entity, it will remain on hostile terms with India. But
Pakistan's hostility towards India
cannot injure India to any material
extent. Pakistan has got a nuisance
value. If we want to get rid of this
nuisance it can be done either by the
handUng over of the defence portfolio
to the United Nations Organisation
by India, which ~eans t~. tl'linlH'OI':-.
mation of' the Umted Natlons Organisation into a worl1 government, or
by the establishment Of Russian hegemony over Pakistan. If a political
settlement is arrived at between
Russia and America, Russian liegemlmY will be established over Pakistan If a political settlement IS
arrived
at
between
Russia
and America,
the terms of the
political settlement, will be the handing over of Western Asia to Russia
and some of the continental and peninsular regions of Asia bordening the
Pacific to the United States
of
America.
8IIrI. IIarI Vishnu Kamath (Hoshangabad) : What will happen to China?
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Shri Bra,Jeshwar
Prasad:
will be partiti0l!ed.
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China

Shri Ra~huuath SiDgh (Varanasi):
Between Communist and democratic'
countries?
Mr. Speaker: Hon. Members should'
have more of patience if they want to·
hear more from him.
Shri Brajeshwar Prasad: Hence I.
am opposed to any political settlement
between Russia and America.
13-24 hrs.
[MR.

DEPUrY-SPEAKER

in the ChaiT}

The entry of' certain units of the
Seventh Fleet in South East Asian
area is an affront to all the nations of
Asia and Africa. India may experience tomorrow what China is experiencing today, if the mischief is not
nipped in the bud. The gravity of
the Sino-India border dispute has paled into insignificance before the threat
posed by the United States
of
America. The perturbator Of the ·age
is the United States of America and
not China. China is hemmed in on
all sides by Russia and America.
Mr. Ho chi Minh is not a satellite of'
comrade Mao. Viei Minh is to China
what Yugoslavia is to Russia. It would
would be a triumph for the cause Jr. rtelitrallsni if' Laos and South Viet
Nam are integrated with North Viet
Nam under the leadership of Mr. Ho
chi Minh. The non-alligned nations
in general, and India in particular,
should render economic, political and
military aid to China if a Sino-American war breaks out on the question
of Laos. No such war can break out
if Russia gives plain indication to the
United States of America that she
would support
China whole-heartedly.
Shri BIU'i Vislmu Kamath: On the
border issue also?

Shri Brajeahwar. Prasad: The whole
of the Afro-Asian land mass will be
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-divided into two spheres Of influence
-Russian and American-if China is
-defeated in a Sino-American war. The
establishment of Chinese hegemony
over South East Asia is preferable to
the establishment of white hegemony
over Asia, Africa and Latin America.
Sbri Dari Vishnu Kamath: Not over
India, I hope.

Shri Brajeshwar PraBad:

There is

a power vacuum in South East Asia.

If I have to choose .between the outbreak of a nuclear world war and
the establishment of Russo-American
hegemony, I will choose the latter
and not the former. If I have to
choose between a
multi-centred
world, and white hegemony, I would
·choose the latter and not the former.
If I have to choose between RussoAmerican Or Sino-Soviet hegemony, I
would choose the latter and not the
former. But if I have to choose between a world Government and SinoSoviet hegemony, I would choose the
former and not the latter.
.

Attempts are being made by the
United States of America, England,
France and West Germany to integrate the western hemisphere into one
political unit. Russia and China are
playing the same part in their respective spheres of interest. Since her
participation in the first world war,
the role of America in the politics of
the Rimland has been a reactionary
one. America intervened in the first
world war to prevent the political integration of Europe under the leadership of Germany. It was with the
same object in view that America par'fIjcipated jin the second world war.
The central theme Of American
foreign policy since the cessation. of
hostilities in 1945 has been to prevent
China and Russia from integrating the
Rimland into one political unit.
Little do people realise that the
status quo cannot be maintained on the
basis of panch sheet. The status quo
has outlived its utility; it has become
obsolete. The American attempt to

for Grants

454

maintain the status quo by force of
arms·will lead to nuclear world war.
The alternatives to war are either the
transformation of the United Nations
Organisation into a world govemment, or the establishment of either
Sino-Soviet or Russo-American hegemony. If it is true that the status quo
cannot be maintained, one has to
choose beflween war, establishment
Of a world government or the establishment of hegemony. Only a crank
or a criminal can be opposed to all the
three alternatives. If the time is
not ripe for the establishment of a
world government, the choice would
be between war and hegemony.
The threat of hegemony can be
averted by either war or the estab-!ishment Of a world government. The
United States of America can avert
the dual dangers of war and hegemony by handing
over its defence
portfolio to the United Nations Organisation. India will be the ally of
United States Of America if she does
so.
Sir, I have done.

Shri Narasimba Reddy (Rajampet):
Mr. Deputy-Speaker, Sir, when our
country became independent we expected that our national leaders would
give the highest priority to the defence of our country side by side with
economic advancement. Our leaders
are experienced men ....
Shri BrIj Raj SiDgh (Bareilly): Sir,
he is not audible.
An lion.
Member: Our
have no experience.

leaders

Shri Narasimha Reddy: It is all
right. There are pretty exceptions of
leaders. There are so many leaders
but I am mentioning only the topmost
leaders. There might
some excep..... to this rule. Our leaders, I will
again say, are men of experience and
of knowledge and they must have
had in their minds the background of
our history.

be
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Everybody knows that the woes of
our country during the last 2,000 years
have been on account of successive invasions from the North-Western frontier. It is not due to any want of
courage or valour that our country
was overran by these invaders but it
is due to the fact that our country
was disunited with so many kingdoms
and principalities very often siding
with the invader. But now after the
British left, we have a united India.
We have an efficient army with fine
tradition and discipline. With these
lessons of history we ex;pected that our
leaders would keep India fit and
• strong against foreign aggressors,
specially after the creation of Pakistall; a sour and dour neighbour and
now our sworn enemy, so much so
that from the time of partition till
today we have been subjected to all
sorts of Insults and annoyances.

Our country has been blackmailed;
Pledged words have been broken;
Our borders have been
violated;
There have been shootings ahd kidnappings of our people; Diplomatic
personnel have been injured and our
civilians have been in~ulted. Added
to all this -there have been periodIcal
killings of a diabolical nature as have
recently occurred in Pakistan. Our
external affairs with regard to this
matter have been a sorry mess.
We have been following a policy of
appeasement, weakness and of vacUation. If, in the initial stages, we had
made Pakistan clearly to understand
that a blow would 'be answered by a
blow, there would not have been these
ugly developments in latter years.
China would not have gulped enormous chunks of our territory. This
attempt by our hon. Prime Minister
to change the nature of the panther
by preaching a sermon on the mount
has been a signal failure.
What is happening today? Pakistan
is poi:ed to mike at us. It has received
plenty of arms and 8mmunition from
America. It is in possession of the
latest and the fastest jet fighters. It
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is throbbing with an irrepressible
sense of power and is itChing for a
fight with India.
The greatest danger now is that
Pakistan and China, both of them, are
trying to arrange between themselves
how to apportion the spoils· of the
Indian soil. In this matter we see
for the first time a change in the attitude of the Government of India.
For the first time our hon. Prime
Minister has said that we shall not
tolerate any longer these threats of
Pakistan. For the first time our hon.
Defence Minister has also said that if
Pakistan enters Kashmir, the Indian
Army will be at Uberty to strike anywhere it pleases. This change in the
attitude of the Government of Indio
comes as a silver lining to the cloud
that has .been darkening the Indian
horizon eversince we got independence.
To some intellectuals who have having
apprehensions of our hon. Defence
Minister that he would one day
present India on a golden platter to
China this announcement comes as a
pleasant surprise.
.
With regard to China our hon.
Prime Minister hal made an unequivocal declaration that our frontier
check-posts will not move under the
threat' of forCe and if the Chinese use
force, it will 'be resisted by force. We
see in. this announcement of the hon .•
Prime Minister a distinct change in
his tone. He has always been having
affection and admiration for the
Chinese. Whatever they might have
done in the past, whatever might have
been their aggressions on the soil of
India, he has been doing everything
from the point of view of non·violence
and ahimsa. Whenever the Chinese advanced, he showed pusillanimity,
weakness and nervousness in dealing
with the Chinese aggression. But
now there is a welcome change in his
attitude towards China.
Why did he change hi1 tone? There
was a feeling of revulsion throughthe country at his vacillation. He re-
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ceived continuous 'battering from this
Parliament from all sections of the
House and so he has changed. That
speaks volumes to the glory of the
democratic system of this Government in that our hon. Prime MiDister
who was so adamant in his pacific attitude towards China has after all
bowed to public opinion.
Now, Sir, Pakistan and China are
conferring with each other to demarcate the boundary between them. That
means both of them are putting their
heads together against India and trying to conspire. These two countries
which were ranged in opposite camp,
have become
strange bed-fellows
over-night. What is the future for this
country if this conspiracy materialises?
Sir, Paki~tan h in the American
camp; China is in the Russian camp.
The Prime Minister has said 'that aggression by ·both would :be resisted.
Now if both these attempt a two'Pronged attack, what is to happen to
our country? Can we get the help of
America in: this matter?
Certainly
not, because America would say that
they cannot do anything against Pakistan, their ally. Will Russia, however
sympathetic it may be towards India,
consent to supply us arms if there is
a possible aggression by China? Certainly not, because Rus:ia cannot
antagonise its communist ally which is
one of the biggest powers of the world.
This is the gruesome picture before
us and when we contemplate over it,
its gloomy fore'bodings come besfore
us. I am sure the Prime Minister
would pay due attention to these
things and do the needful.
Sir, with regard to the communal
killings in East Pakistan, I have to say
this that these were there even when
the British were ruling over us.
These communal riots used to take
place frequently. But there is this
difference. Whereas ·the British were
dealing with the riots promptly and
efficiently and putting them down, the
communal rioters of Pakistan are allowed to run riot and'after plenty of
blood-shed and massacre of men,
women and children, the State comes
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at the last hour and makes a show of
putting down the riots. Can these riots
be eradicated once for all by any
human effort, I ask? It is impossible.
The communal riots, Hindu or Muslim.
have been there for the last so many
generations and they wi1( be there in:
an intensive form for many generations·
to come. This generation and even
the succeeding one will have to undergo the eX!perience of gruesome killings.
of a communal nature.
Sir, the other day I was reading in:
the paper the statement of the Jan.
Sangh leader Mr. Madliok at Calcutta
who suggested that there should be
exchange of population in this regard.
Sir, though I am again:t vast exchange
of population, the suggestion of theJan Sangh leader may be coruidered
by the Prime Minister in a limited.
manner. It was Mr. Jinnah who first
suggested a mass exchange of population which was not agreed to. But
now On account of these 'frequent
rioting and killings, it h possible to
bestow some thought and attention on
this suggestion of the Jan Sangh
leader and amicably arrange with the·
Pakistan Government for an exchange
of population on a limited scale and
get rid of this communal virus in
that combustible portion of the country'
far ever.
Sir, much has been said regarding
the running of foreign missions and
the personnel manning these missions.
It has been said--and I agree alsothat these foreign missions' are run on
a very extravagant scale, that the
personnel running them are given to
ease and luxury and are very often
ineffident. Though it may not apply
to all the members, it might be trueof some of them at least. But what
can the poor Prime Minister do in
this respect? He is a man much overburdened with
responsibilities.
If
those people under him who are in
in the higher rungs do not realise'
their sense of responsibility if they
do not value the trust, if they do not
feel that the destiny, the safety and
the honour of the nation is placed
in their hands by a trusting PrimeMini,ter, what can the Prime Minister'
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.dO? It is impossible for the Prime
.Minister eve if he has a hundred
more eyes, to eradicate these things
unless the staff working under him
feel the pricks of conscience. Ai;
Shakespere said:
'.~

us leave them to Heaven
and to those thorns

'Whiah in their bosom lodge to
prick and sting them."

The Prime Minister, we knmv, is a
-man very muah preoccupied with
·duties. He is a man having multi.farious functions to perform and he
is discharging them, with an energy
, which has no parallel in the history
of administraJtors. ' I only wish that
'he is,not continually pestered by the
visitations of pJlitical explorers who
'come to him like locusts with requests
to instal them into positions of power.
If he is not trOUbled in that manner,
I am sure he would be able to pay
'greater a1JtenJtion to his duties and be
·of greater service to the country.
Lastly, Sir, I say that so far as our
-foreign policy is concerned, our Prime
Minister has been steering the ship
of Sta4e very skillfully amidst quicksands, shoals and rocks, which less
'e:q>ert hands could not have done. I
'must say that aur foreign policy has
Deen honest and straight-forward and
1: commend our Prime Minister for it.
Shri ADsar Barvaui (Bisauli): Mr.
Deputy-Speaker. Sir, I feel ,that
never before since the days of Asoka
has India enjoYed a better foreign
policy than the foreign policy that has
'been given to this country by our
great Prime Minister. Not only India,
n()\ only the Mro-Asian cauntrles,
'but almost all ~he countries of the
world look towards him in their etIorls
for disarmament. in their etIorts to
destrOy the nuclear weapons, in their
efforts to avert another war and to
,bring peace in their life-time. I. on
,behalf of Members of this House, congratulate the Prime Minister in his
efforts to bring about peace in our
life-Ume. And I h~pe and trust that
'11i8 efforts will succeed a..Tld the time
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will not be far off when the leaders
of the East and the West will corne
to Delhi and stand before the samadhi
of the Father of the Nation in Rajghat and pledge that in ;)ur life-time
there will be no war and all the settlemenJts will be made by negotiations, by talks, by discussions and that
we will not revert to the barbarian
method of war and warfare.
We are often bei~ criticised for
.our polic>: towards China. We know
it very well that OUr Prime Minister
had only three alternatives before
him. One alternative is war, the
other alternative is negotiation and
the third alterna.tive is surrender. I
want to know here and now, is there
any man or woman in this country
who believes that as long as this
country is led by Shri Jawaharlal
~ehru, as long as this country has the
honour and bride to have him as the
Prime Minister of India. India will
ever surrender to China? We know
it very weI! that in those days when
We were an unarmed people and we
were suppressed by the British imperialism it was this undaunted soldier
of India's freedom who did not surrender to Britain. Does anybody
expect that he will surrender to
China? The other alternative is war.
We know very well that to talk of
war is very easy. Many people in
this country have not seen the devastation Of war. But those who have
seen it know very weli what it will
mean, not only to india and China but
to the entire world. The third alternative is negotiation. We know very
well thaJt our great Prime Mihistl!!"
has learnt the art of negotiation at
the feet of the Father of the Nation.
It was through negotiation that we
aclhieved our independence.
We,
therefore, hope and trust that through
negotiation we will be able to CO"l.Vince China r:A. the absurdity of the
policy that the Chinese friends are
adopting towards us. We all know
that India and China are two of the
greartest caunJtrles of Asia. If we do
not unite then the future of Asia is
doomed. I, therefore, hope and trust
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.that the time is not far off wnen Chit.:.
will realise the need of extending its
'hand of friendship to India and' that
India and Ohina will be able to lead
oAsia and Africa" ..
:Shri Ansar Harvani: And we are
bOW it is giving us kicks, take note of
that also.
Shri ADsar· Harvani: And we are
kicking back also.
-We know that there is a tiny little
"ountry in our neighbourhood, Nepal.
·Let us remember that as long as
'Britain ruled over. India, the position
of Nepal was not very much better
than that of many of the Indian States
whom they called Native States. The
Indian States were divided into
different categories: there we~e some
which used to have Political' Agents,
there were some which used to 'have
Residerits. Nepal used to have a
British Ambassador.' We know it
very well that in those days Nepal
had not got any ties with any other
"ountry except Britain; and trie
Nepalese desk was not in London, it
used to be in New Delhi. Then came
the days of revolution in Nepal. It
was from Indian soil that a Nepali
patriot went to Nepal and liberated
Nepal from the Ranas, and with the
help of a democratic King, democra..
tic system was established in that
"ountry. But unfortunately the pre13ent King did not follow in the foot-steps of his father. Today democracy
nas been destroyed there, the parliamentary system has been abolished
-and the monarch is acting as a dictator. At the same time we find that
instead of extending the hand of
friendship towards India and foster_
Ing the traditional friendship that
India has towards them, that is being
destroyed in the streets of Kathmandu.
I hope and trust that the External
Affairs Ministry and the Prime Minister will pay more attention to Nepal
and see that the traditional friendship
that always existed between India and
'Nepal is rI!)ltored. I find that objec- •
tion is being taken aga)nst those
Nepal refugees who are in this country. I know ma·ny of .them personally.
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Many of them have been my Personal
friends. I know it very well that they
are keen to go baCk to Nepal. But
they can do so only on this condition,
namely, if demoercay and parliamentary system is reS'tored there. We
have known it in the past also when
I!fforts were made to overthrow the
Ranas that it was the Indian patriots
who assisted them and helped them to·
get democratic system established in
Nepal. And we feel that we are per_
fectly justified in helping these people
to see that once again a democratic
system is set up there.
Whill! talking of the External'
Affairs
Ministry's
Demands
my
thoughts go back to the hundrP,jjs of
those countrymen of ours in occupied
Kashmir who are groaning under the
iron heels of a military ruler. Let us
take a pledge here and now that India
will not rest till that part of India
which 'is knawn as Occupied Kashmir
is liberated. Let us here and now
send our greetings to them from here
that our thoughts I;lre with th!m, that
we are always thinking of them and
suffering for them, and that we shall
see that the day is not far off when
that part is liberated and integrated
with the rest of our country. At the
same time, we also appeal to the
conscience of the worJd, to the big
riations, that they should see that
thoSe people 'who are our brethren,
those people who are a pari of India
are restored to us and that Occupied
Kashmir is liberated.
.
I take this opportunity to congratulate the great patriots of Algeria
who through the thick and thin of the
struggle have succeeded in liberating
their country. I hope and trust that
the time is not far off when the Government of India will recognise the
Algerian Goveniment and we will
have diplomatic ties with the Algerian
Government in the same manner as
we have diplomatic ties with the other
ligerated countries of Asia and Africa.
"Before I conclude I have to say a
word about our external p!lblicity.
Our External Affairs Ministry has got
an External Publicity DiVision. But I
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am afraid I do not have a very high
opinion .lIIbout that organisation. Our
publicilty in foreign countries has
failed. We have not been able to
bring that impact of our foreign
policy, that impact of our importance
in foreign countries that it deserves,
and the entire fauk lies with the
poverty of 1ile External Publicity
Division. I h:pe and trust that our
hon. Prime Minister will probe into
the working of the External Publicity
Division and see that it becomes a
really effective instrument of the
External Mairs Ministry in popularIsing, ~r foreign policy. V
With these words I once again congratulate the hon. the Prime Minister
and support the Demands before the
House.
Sbri U. M. Trivedi: Mr. DeputySpeaker, whenever our Prime Minister goes to foreign countries, h(' receives big ovations and large crowds
are there to see him. (Interruption).
Somebody whispers that the crowds
are not large. I have not seen them,
but it is reported like that. Unfortunately. ilt is presumed by us that.
because he receives those ovations and
big crowds are 1ilere to rec~ive him,
India has achieved some sort of
greatness. But we must reali~ that
those idle. crowds that come to see
him are no indication of the love that
is generated fOr our country. We
have to cast our eyes on nll Ollr sides
and see whether we have achieved
something in the nature of greatness.
We have not to look very far. We
start from our position in Burma
which was part and parcel of our
coun.try up to 1937. At the time when
Burma was occupied by Japan In
1942, the total population of Indians
in Burma was about 14 lakhs. Today
the total population of Indians in
Bllmla does not exceed 4 lakhs 10
lakhs had to come back. The fi~ure
has not increased, but it has decreased. And wnat has happened to theIr
property?
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Shri Bqb1lDath SiDgb: What is the
presen.t population of Indians there?'
Shri U. M. Trivedi: Four lilkhs.
Shri Ragb1lDadl
lakhs.

Slarb:

No,

ten

Sbrl U. M. Trivedi: It might be in
your ~ures. I know it better.
14

m.

An HOD. Member:
got his own figures.

Everybody has

Shri U. M. Trivedi: All the properties..held by Indians have been expropriated. Even in the ca e of the
grant where tthe grants provided that
90 per cent. of Indians could live in
Kyutaga and Zeyawaddy grants; but
only 3 per cent are living there. All
the properties of all the citizens have
been exproPriated and not a single
farthing has been paid. The biggest
sugar factory in theworld, situated in
Zeyawaddy, belonging to a big zamindar of Bihar has been expropriated
and not one single farthing has been
paid to him. Wives and children of
unskilled labour, still employed in
part1 of Burma, are not allOWed to go
to Burma to meet the bread-winDer.
That is the position that we have in
Burma.
We know what is our position in
Ceylon. The figures given in this
official report will indicate that year
in and year out, repatriation of India
labour is being carried out from Ceylon. These people ~ coming over to
Our country.
We fostered a good deal of love for
China. We espoused its cause in the
United Nations. This China has slapped us in the face. We talked of palfch
Sheel with them. We invited its
great men. They have done u, in
the eye and behind our back, they
have taken away large chunks of our
• territory, so much so that, today. when
we are now tryin, to check their progress into our territory, they come
round and say that we are trying
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to seize tellritory which belonged to

them. With whOlT\. are they trying to
join hands? It is unfortunate that they
'11Ve tried to develop a special frien ...ship with Pakistan. Pakistan could
not get a better ally than China.
Stolen property by both is to be
divided between them. Thieves want
to divide what they have stolen from
us. It is this sad story which faces
us when we look on all our sides.
Pakistan was built IIIl hatred against
U·. Pakistan has maintained that
hatred against us.
Unfortunately,
we haVe not been on the alert.
It was this Pakistan which moved
a Resoultion on human rights in
the United Natioml and got a Resolution passed on the. question
of genocide. It was an irony of fate
that the devil was quoting scriptures
and saying that We must stop genocide of the poor Muslims in our country. What picture do we get? In
Pakistan, regular genocide of the Hindus ha1 taken place They are being
wiped out slowly, but certainly. Slow
death is being meted out to them. We
have not raised our finger against this.
We have not raised our voice in the
United Nations against this .. We have
not asked for sanction1 against Pakistan on the question of genocide. What
are the figures of popUlation? Our own
,report admits that-we must use mild
languag~that the position
of the
minority in Pakistan is unsatisfactory,
Is this word 'unsatisfactory' sufficient
to de:cribe the position in which the
Hindu minority finds itself in Pakistan? It was suggested by an han.
Member who preceded me that we
may still try to talk ,0Cadlange of
population. Can we do it? Can we
attempt it? Will the other p&rty agree
to it? It is a bilateral thing. It is not
a unilateral thing. We cannot even
conceive of the idea of driving out
the Mohammedans who are here. We
cannot, because we have accepted the
proposition of one nation. It is on
this one nation theory that we wanted
to discard communal ideas. Unfortunately. we have not been able to
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get out of it. The inheritance which
we have received from the British of
treating the various communities and
different communal bodies still goes
on with us. So much so, that I was
surprised to read that even today, the
Hindu is not, trusted in his own country. The Establishment Manual of the
Western Railway says that for the
purpose of recruitment to the selection posts, one of the Members must
be a non-Hindu.
Who must that
non-Hindu be, it passes my comprehension. Why should there be a
stigma upon the Hindu community.
The nominated Member, speaking today, could talk even in euologistic
terms about Pakistan. He can conceive of Hindus trying to kill Moha!nmedans, but he cannot yield on this
point that the Mohammedan has remained an aggressor and will continue to remain an aggr~r. This is
the position we have to safeguard so
far as our country is concerned.
We are trying to become now more
vocal and more assertive so far as
Pakistan is concerned. I hope the
policy of greater assertion and bolder
assertion against Pakistan is pursued
without any falling back upon the
progress that we are making. We
have yielded alway,. In giving loans,
we have yielded 'and in giving water.
It is a shame that water is allowed to
pass through our territory and our
fertile areas, which could be made
more fertile by the supply of water,
are left barren, just to supply water to
Pakistan.. Lakhs and lakhs of sleepers
are, sabotaged. Our trains are running late. We cannot have railway
work carried on in our counhry becau oe sabotage is being carriedout in
the SutJej. Lakhs and lakhs of sleepers are allowed to pass into Pakistan
and not one farthing is charged. We
sit in complacency and keep quiet.
How long can we keep our eyes shut
to this position. It is a thing over
which we must all exercise our braim.
Coming from China and Pakistan,
let us look the other way around us:
Nepal. Our friend; our own fiesh;
OUr own blood. It has started think-
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ing in terms as if it ean acbieve something more and better by being in the
company of China than by being in
our company. We have our 30ft corner for Nepal, be it groverned by a
Maharaja, be it governed by a Rana
or be it governed by a junta of Congress. Yet, what do we find? Somehow
or other, our relations with Nepal
seem to be a bit strained.
The' same position we find if we
look at other countries with which
we had friendly relations. No doubt
our relations with the U.S.S.R. ,have
improved. But, our relations, on the
other hand, with the United Kingd()m
aJW, the United States ()f America are
not so pleasant as they ought to be.
On the one 'hand, for a little dffair,
Goa, even our great Prime Minister
was abused and abused in a very filthy
manner by the 'American press and
by the British press. They lost mental
eontrol over this. We never abused
them for all the various things done
by them. Whli!! it was merely a question of getting back our own property
which was taken away b'y some one
who had the conceit of saying that ilis their country, a part and parcel of
Portugal,-a most inconceivable position-and when the people wanted to
eome back to us and they did come
back to us without a drop of blood
being shed, yet, crocodile tears were
runrung down the eyes of the U.S.A.
and the United Kingdom. What type
of friends have we developed? Even
if they do not hl!!p us in our adversity, they should at least pat us
for the good things that we do. This
is a very clear indication that our
foreign policy has not been of very
great help to us.
What are the reasons behind it? It
is for those who are holding the helm
of affairs to decide. But the patent
facts are as I have laid before the
House, that, unfortunately, we have,/
not shown any progress whatsoever in
achieving healthy relations with other
nations. We have gone out '>f our
way in trying to placate everybody.
But I dO not knDW what makes us
so afraid that we are even today far
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from recognising Israel. What prevents us frol!l reeognising ISrael?
What prevents us from having .diplomatic relations with Israel? Israel is
a country well established On the map
of the world, and it has got its own
representatives, and yet, we fear and
we do not have relations with it. We
can recognise San Marino, but not
Israel. Where is that San Marino?
Who knows San Marino? We ~hall
have to look at the whole world map
to find out where San Marino is.
The MiDister of State in the Ministry of External Affairs (Shrimati
Lakshmi Menon): We have recognised Israel.
Shri U. M. Trivedi: When did we
reeognise . Israel? From the' report, I
could not find it out. I would like to
know when we recognised Israel. The
hon. Minister can just give that information, and I would be very much
obliged.
Where is that San-Marino? =Sm
Marino is a small place having 52
square kilometres of area and a population of 13,500 people living somewhere in Italy, and we have got a
Consul-General placed there. Why do
we want to rec()gnise this San MarinO?
Why are we ': not able to recogni ,a
Israel?
Shri Nath Pai: It is a delightful
l'ittle place.
Shri U. M. Trivedi: This kind of
thing indicates that we are incurring
expenditure reeklessly, carelessly and
negligently, and just to aggrandise
certain people, we have to make a big
show. That cannot carry us very far
in our foreign policy.
The foreign poliey of our country.
must be the policy of a nation of 40
crores of people Ii ving in it, a virile
nation whieh is growing day to day,
which is now proclaiming
to the
world that industrially it is growing,
politically it is growing, physically it
is growing, and in wealth also, it is
trying to grow. It is that country
whose presenee must be felt by the
other nations. But, Unfortunately, that
presence is not being felt. W" ,,-
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feeling like beggars, and everyone
treats us as beggars. Nobody respects
us. In South Africa, we are kicked,
and we are not allowed to enter
hotels. We are not allowed to talk on
equal terms with the South Africans.
We are sending out Missions, we are
.allowing other Missions to come in;
we are holding treaties with Christian powers and with Christian
Popes.
What for? We are not here
to recognise religions. We have
tabooed religion, and yet we shall
send out a mission here and there; we
shall have an Archibishop from the
Vatican in our country. Why should
we do that? How do we explain this
conduct on <lur. part?

fOT

Grants

44io

Shri K. C. Sharma (Sardhana): It
is not the son who has been sent. It is
the father who is rel!lJll'llsible, and not
the son.

I

Shri U. M. Trivedi: It is this type
of father, wife and son who lire all
there to represent India, and it is .iuch
people whom we select for such posts,
and they are selected because of their
wives and also for their sons, and they
go there just to show to what country
they belong. It is this kind of thing
which we have to check in our .:ountry.

Shri Nath Pai: But does Sankaracharya want it?

If I am right, any number of female
workers-I use the word 'female' aJld
the word 'workers' because these1lre
the words used in the report of the
Ministry; I am sorry that this expression has been used-or, I would
say, the ladies of India are kidnapped,
taken across to the Persian Gulf ports
of Kuwait, Oman, Muscat, and Bahrein, and they are sold as slaves. We
have not been able to control this
trade in our womenfolk.

Shri U. M. Trivedi: We shall have
to find out whether he wants it or not.

Shrimati Laksbmi Menon: We have
·prohibited it.

We have got, if I remember· right,
about 90 Missions abroad; of course,
not all are of the same type; some are
with one type of name, and others are
with different types of names. About
66 of them are the so-called Embassies. And who are the persons who
are sent out to these Embassies to represent Indian culture? Have they
any idea of Indian culture? I remenlber the son of an Ambassador talking
with me once. Six or seven of us
were talking about the great Sankaracharya whose name I mentioned just
a little while ago. And the gentleman
was there to enquire from me who
that bloke was. That is the type of
diplomatic personnel that we send
abroad.

Shri U. M. Trlvedy: You have prohibited it. But have you succeeded?
That is the point I like to know.

Shri Barl Vishnu Kamath: The
Vatican is an independent State.
Shri U. M.
a city-State.
charya State
to have any

Trivedi: The Vatican s
We have got a Sankaraalso: but nobody wants
Consul-General there.

Shri Raghunath Singh:
they" going outside India?
Shri U. M.
going outside
tion is this.
But how are

How

are

Trivedy: How are they
India? The main quesYou have prohibited it.
they going?

Shri Raghunath Singh: How are
they going outside, and how are they
being sold as slaves? It is a . very
strange thing.
Shrl Warlor (Trichur): It is only
those traders who can tell you.

Shri Raghunath Singh: They know
everything except India.

Shri U. M. Trivedi: It is a very
shameful thing that this thing is happening even today in our country.

Shrl U. M. Trivedi: Yes, he will
know everything except India. It is
such people who are being sent abroad
to represent our country.

There are many things which we
would have liked to do in order to
keep up our relations with those who
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have been ~ original.~abitants of
India, but we ~e yet falling to do
those things. There are places like
the Fiji Islands, Mauritius, the West
Indies and so on, where Indian culture has spread, not by our efforts but
on account of our having sent indentured labour in the olden days.
In
those places, the people are clamouring for Indian culture.
They want
:.,. Indian culture. They want to keep
up the inheritance of their forefathers,
but we have done nothing to send out
Indian missions of the proper
type
and with the proper background of
Indian culture to those coun~ies which
a~ hungry for Indian culture.
We
must take steps to do this.
When I was reading the report of
the Ministry, 1 was surprised at (lIle
thing. One item struck me as very
strange, namely that we are still enamoured of rocks salt coming from
Pakistan. Why is this business
of
rock salt being
continued?
Why
should it enamour us? Rock salt is a
salt which can be easily manufactured
in our country. I remember that a
merchant set up a small factory
in
Delhi manufacturing rock salt. It is
a ve;y simple process. Any ordinary
student of chemistry can tell yoU that
rock salt is not difficult to manufacture, and yet we want rock salt to
come .from Pakistan and allow it to be
transmitted also in our countt¥. Why
should we not encourage the manufacture of rock salt in our country itself? A little addition of manganese
to ordinary sodium chloride will give
the proper type of rock salt. Why are
we not induleing in the manufacture
of rock salt? I cannot understand it
at all.

Shri K. C.. Sharma: That relates to
trade and commerce, not to foreign
policy.
Shri U. M. Trivedi: Keep it under
trade and commerce. Do not di.qturb.
Then we talk about PakistaIJ's hehavio~ with us. The foremost example
that comes to my mind; whenever I
think of this that how weak we have

grown, is this. Col. Bhattacharya was
said to have been arrested. Was he
arrested or was he kidnapped? It was
a clear case of kidnapping from our
territory. The man was dragged from
our territory, taken into the
other
territory and tried. What a farce it
was! And we sit over that
farce,
tolerating it and not lifting our finger
against it. Can We not kidnap thousBrlds of these Pakistanis
and send
them to jail, and retaliate in the same
manner; and thereby bring them to
their senses and telI them that we are
not going to tolerate this? This sort
of thing 'cannot be tolerated by a big
country like India, and· should not be
tolerated. How long can we have this
complacency of allowing our men to
be kidnapped in this manner?
This
has happened hundreds of times. Our
Chancery was stoned, and our High
Commissioner was insulted, and we
have tolerated these things. Our men
were shot at and were killed,
our
sepoys were killed, and we have tolerated these things. As I have said already, genocide has been consistently
and continuously practised by Pakistan on Hindus, and we have
done
nothing about it. But kidnapping 01
a big officer is too much; they took
him into their territory and then made
a big show of a trial. And yet, we are
keeping quiet. The children of this
man, whosoever they may be, must beclamouring for his release; they must
surely be feeling the wekaness of our
country. Surely, they must be feeling, 'What a type of a country we are
in, where not even a little finger is
Ii.fted to strike at this kind of wrong
thing?'.
It was suggested by Shri Frank Anthony when he was speaking
that
saner counsels would prevail in Pakistan and the might do something very
sane. Saner counsels have not prevailed for 14 years and I do not think
we can go on hoping that they are
going to prevail now. It is impossible.
After all, you can keep a dog's . tail
buried under the earth for sometime,
but the moment it comes out of the
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ellJ'th, it will be still wagging and it
would still be curved. It will remain
£urved for all time. It is not going to
become straight unless and until there
is pressure whick can keep it straight.
Therefore, my suggestion is that we
must talk in the same language
in
which Pakistan has talked with us.
We cannot go on behaving in a very
decile manner w'th people who
do
Clot act like gentlem_n. It is this dU!erence which we must realise. When
we are dealing with civilised people,
we can act in a proper manner, in a
polite manner
and in a
courteous
manner. But we are talkirlg with people who do not believe
in anythinl
except the danda. We must use the
danda. What harm is there? We must
teach them the lesson of their
life
that they should not treat India with
scant courtesy.
Shri Dakar Ali Mirza (Warrallgal):
Mr. Deputy-Speaker, Sir, if there is
any policy that has got the approval
of almost all sections of this House, I
maintain it is the foreign policy o~ the
Government of India.

Mr. - Deputy-Speaker: The hon.
might
Member is not audible. He
come nearer.
Shri Dakar Ali Mirza: The House is
not equipped for a small, little voice I
The Prime Minister has introduced
eonsiderations, sometimes very touching, in dealing with other countries,
-especially when they are opposed '"
us. When the re{ugees were pouring
into India and there was a cry for action against Pakistan--and there was
a legitimate feeling
of bitternessthe coolest head in the country was
that of the Prime Minister. He raised
-his hand not to strike but to restrain.
And his voice, as you heard only last
Saturday when he was dealing with
fictitious reports about the massacre of
Muslims in India published In t!te
Pakistan Press, had not
ang('r ~llt
pain. He could have easily pursued the
matter in the United Nations and lot
Pakistan named as an aggressor. But
he did not want to embanlss a neigh'bour country. He did not want to put
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to shame a country before the eyes of
the world.
Some people see in this
attitude
weakness. I am nof of that opmlOD.
Recently there have been some reports in the Pakistan press. I have
read some of them; they make your
blood boil. They are trying
to get
arguments for puttieg the case
of
Kashmir in the United Nations. These
are fictitious reports, coined and exaggerated.
The pretend to protect the Muslims
of India. Here in this country, we
have Members of Parliament who are
Muslims. We have got Ministers m.
every State, we have M.nisters in the
Central Cabinet, we have ~ssa
dors and Governors who are Muslims.
Recently we elected as Vice-President
of India a Muslim. There Was aD
offer to Maulana Azad for the Presidentship of India. He declined because he wanted to remain in active
politics. These are the
condirons
here. There, leave alone Ministers
and Governors, no minority community is represented in any important
·office. There not even the head of any
department is a member of the minority community. But
they
come
round and say that there is injustice
in India done to minorities. And
there are people in the world who pretend to believe it to be correct. We
must make it quite clear once for all
that we have a Constitution in India
which can protect us. We have 1I0t
courts - wh:ch are impartial where we
can go fOr redress. If everything
fails, we have ourselves the weaP')n of
satyagrana with us. We do not want
any foreign government or any foreign State to interfere in our affairs.
We are happy here. I would ask the
Pakistan Government: if they have
any concern at all for the Muslim
minority in India, let
them better
look after the minorities in
their own country.
About killings and so on, apart from
Hindus, what about the killing of
Muslim pakhtoons in Pakbtoonistan?
You read the Afghan Press and some
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other Press. You will find what per·secution is going on, how many arrests
are made.. Khan Abdul Ghatfar Khan
has been imprisoned for a number of
years now. These are the conditions
there. I want to make it clear here
and now as an Indian citizen that if
there is some riot and some deaths
take place, for me, whether it la
between Santhals and Muslims or
between Muslims and Hindus or
Christians, it means that so many
Indian citizens have died. It does not
matter which community they come
• from. It is part of the functions of
the Government of India, in the Home
Ministry, to create conditions where
this 'aoes not happen. We cannot keep
on calc\ilating in communities, numbers··:and so on. There should be an
end to this chapter. We are trying to
inte~rate emotionally all the coml!lunities of India. Of course, we have
inherited a history which is a bar
against this. Still we are trying. The
efforts of 'everyone of us should be
directed towards this end. We do not
want' the emotional balance that we
have 'set up to be upset by some
pedantic lawyer making a speech in
the United Nations. There should be
clear and complete understanding on
this point.
I am happy that Shri Krishna
Menon has made it quite clear that the
frontiers and boundaries of India are
well_defined and they are not open to
discussion in any place, as any time
and anywhere. That is our stand.
Now, I come to Goa. For the last
16 years, there has been agitation in
this House and outside for action,
strong action. That was justifiable.
But the Prime Minister who learnt his
lessons at the feet of Mahatma Gandhi
waited. He argued and pleaded with
the Portuguese Government. He went
so far as to make an appeal to some
other countries so that they might intervene and persuade the Portuguese
Government to do the right thing.
When every effort failed, when every
method was tried and found wantill£
it was then that he asked the Indian
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Army to march in. What happened.
then'l 'I'he Indian Army marched
with practically rev~sed arms. Without a shot being fired, Goa was in our
hands. Non-violently, we won our
freedom, and practically through nonviolence we have cleared the soil CIIf
India of all foreign pockets. I ask
hon. Members opposite, specially Shri
Nath Pai, who seem to be very much
impressed by the strength and might.
of China: has China removecf all theforeign pockets from its mainland, let.
alone the shore islands and Formosa?'
This is not strength. Show of strength
is not real strength. Real strength is'
with us. Let us not be defeatists and!
say that China is strong. Whenever
she was faced with something stronger, China has backed out, for example
in Korea. In Formosa they tried firing
across the channel, and then when the
American fleet came, they became
silent. America went sO far as to say
they were not interested in the olf_
shore islands; even then they kept.
silent. If they just advance here and
there, We are agitated, naturally, but
onCe we know that the Government of
India means business and that it will
see that all that land is cleared of
foreign invaders, that shOUld suffice.
The timing and the method should be
left to the Government of India. If
in the minds of some hon. Members
opposite there is some doubt, surely
I will ask them then to start the fibre
ablaze, go round the country and
make the country so uncomfortable
that the Government of India yields
to their pressure. That, however, is
not the case.
There is one thing more I would
like to say very much. There has
been some criticism about the way in
which the message of Bertrand Russel
regarding atomic tests was receivecl.
What can the Prime Minister do? Can
he send a shipload and risk all the
people dying, and dying in a very
painful manner? Can he advertise in
the columns of the press asking for
volunteers to go to Christmas Island?'
If the hon. Member Shri Gupta hac!
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volunteered or somebody In the country had volunteered and it was refused . . .
Shri Indrajit Gupta (Calcutta South
West): One Member did volunteer.
Shri Bakar Ali Mirza: I do not
know what happened to that.
Shri NambJar
(Tiruchirapalli):
Here, one of OUr Members, Shri Elias,
said he would go provided the Prime
Minister agreed to give him assistance.
Shri Bakar Ali Mirza: I am glad that
there was one Member at least who
was willing to go, and I think we
should exercise pressure to see that
he is allowed to go.
That is sort
of protest that we mest make all.!
people should be allowed to make.
One thing more, because r have no
time to answer various criticisms. We
find before Us Americ,a and Russia,
huge masses of humanity under ~en
tralised control with concentra tion of
power, atomic power, alld in between
there is Europe which is trying to integrate. There is the Western European Council, there was the Coal and
Steel community, then NATO and now
the European Economic Community.
All these are measures to bypa3s
nationalism ,and pool their sovereignly,
so that Europe becomes one economic
and political unit, and a" tilird force.
But in Asia We have got two Koreas,
two Chinas, two Viet Nams; India
facing China, conflict between India
and Pakist.an, rupture of diplomatic
relations between
Pakistan
and
Afghanistan, Israel quarrelling with
Arabas, and Arabs divided among
themselves. What a pictUre facing us,
what a number of frontiers to guard.
What for? It is not against atomic
weapons, it is against ourselves that
all these frontiers are there. I think
there is need for another Bandung, a
serious conference, which will ~reate
conditions so that we can develop in
our own countries. I am sure if nothing else can be done, at least we can
freeze the frontiers for ten or twenty
years, so that these countries may
build themselves up. I am conscious
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of th.e difficulties in the way, I am.
COnsclOUS of the stresses and strains
that are existing today, but nth",r
countries have negotiated under more
difficult cond:tions. We haVe a Prime
Minister whose prestige is so high
that people in Europe and Asi,a listen,
to his words. I would respectfully
request him to make an attempt and
give us all a' period of peace, so that·
we can develop.
We had been agitating to keep out
of the Commcmwealth but now it
seems that England w~nts to get out
of the Commonwealth, though not
formally, but in point of fact through.
joining this European Comman Market.
The Finance Minister said 1fte
other day that delicate negotiations
were going on, and so we could not
discUss it. All the capitals of Europe
and America, Canada and Australia
are discussing this problem, and Ministers are making statements, but here
we are told that we must keep quite
and watch. I do not know why. Our
exports are stagnant. Probably those
in charge ,are not the right tyPe of
people. They are people from Oxford
and Cambridge. very good sort of
people. They have got a lot of social
ease which is necessary lor foreign
service, but scratch them and yoU will
find a snob underneath. They are
allergic to business. We must inject
i1t least people from other spheresnot politiCians, they will make it
worse--people from the business
world, bankers and economists, so
that they can handle tn~se problems..
Export is our main way of paying
back the money we have borrowed.
We are building on borrowed money.
The private sector is getting money
from foreign markets. What is it7
Ultim,ately it is borrowed money. And
how are we going to pay it back
except through exports? The European Common Market might give you
.some concession for a number of
years, even guarantee some increase
in OUr exports, but that would not do.
We have to double alld treble our
exports if We want to pay, and the
Finance Ministel' will not take Us into·
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[Shri Bakar Ali Mirza]
·confidence. The only thing I can do
.is to sit down and pray.
Shri Tridib Kumar Cbudhuri (D~r·hampur): Although our minds are
·rather full of anxious worries about
·the horrible things that are happening
in East Pakistan, even then 'it is a
little surprising that not
many
speakers today have referred to ano·ther danger which has been looming
large for the last few weeks not far
.away from our frontiers. I refer to
the events that are happening in Laos.
"The press has it in today's news that
the United States Government has
expressed itself ready to commit its
'¥Ilrces in Laos or in that region.
.Already President Kennedy has order~d t.he seventh fleet to move in Thai
waters and it is steaming to the South
"China 'Sea.. I feel, that India, as one
of the co-chairmen of the Internation·al Control Commission in Laos, should
·play a positive part in this crisis in
-seeing that things do not deteriprate
beyond repair, that peace is restored
·immediately.

There is another matter to which I
-want to refer, and that is the resumptiOn of nuclear tests by practically all
the big nuclear powers one by one.
Several of them have started experimenting in new nuclear explosions in
the South Pacific region. As the UN
Disarmament Conference is still meeting in Geneva, I would suggest to the
Government that it would be worth
while to instruct our representative
there to propose that Asia or at least
East Asia be made a non-nuclear zone.
I do not know what the fate of that
proposal would be, but still it would
be worth while making such a proposal, at least considering the interests
of the people of this region.
Then, I would come to problems
·that are agitating our minds nearer
home, particularly about the things
that are happening in East Pakistan.
After three weeks of suppression of
news of riots and communal disturbances against the minorities in .East
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Pakistan, only yesterday the Pakistan
Central Government has admitted
that riots and violent disturbances
have been raging in 7 districts of East
Pakistan and not only in the Rajshahi
district as it has been asserting
hitherto.
Whatever may be the
causes of these riots and whosoever
may have provoked them, I want to
impress one point upon this House and
upon the Government that, situated as
the minOrities in East Pakistan are
today, t.hey have become a pawn in
the game of power politics which the
present military administration of
Pakistan is engaging in.
I flnd in the report of the Ministry
of External Affairs that the Prime
Ministers' Agreement of 1950, which
is known as the Nehru-Liaqat Agreement, guaranteed certain basiC rights
to the minority community in East
Pakistan. And, 12 years have passed
since we signed that agreement. But
this report itself says:
"The condition of the minority
community in Pakistan however
continues, as in the last year, to
be unsatisfactory. There were
serious communal riots, in KhuIna,
Jessore and Gopalganj, where the
minority
community
suffered
losses in both life and property.
Besides these serious communal
riots, reports of offences against
the person and property of members of the minority community
continued to be received. through-'
out the year."
That was in 1961. Now, we have
these reports, as admitted by the
Pakistan Government itself. I am not
referring to the reports t.hat we have
from the Indian Press or such reports
as are available to us from our friends
and relations still living in East Pakis_
tan, but the admission made in the
Central Pakistan Government communique. And, I would humbly suggest to the Government whether It
will not worth while, in the context
of t.he failure of the Prime Ministers"
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Agreement to afford any protection
'whatsoever to the minority community, to at least consider whether
'we should not re-examine the 1950
_Agreement anew and try to come to
_some fresh understanding with Pakistan in the light of our experience of
tbe past 12 years. And, if that is not
·considered possible, whether,
on
"humanitarian grounds at least, it will
not be possible for the Government
to consider that the restrictions that
-they have placed on the migration of
minorities from East Pakistan should
-be lifted.
You will see from Press reports
that although the riots have been
raging in East Pakistan for the past 3
weeks, not many people have yet
crossed the border, Some have come
on foot, trekking across the border
without proper permits. But people
who live in the interior beyond Dacca,
. in Chittagong and Mymensingh, or
Rajsahi or Rangpur they cannot come
'without proper permits, and these are
not easily available to them.
I understand that already our
Mission in Dacca, our Deputy High
'Commission's office in Dacca, is being
besieged by members of the minority
.community for the issue of migration
ce:iificates but that, according to the
present policy of the Government.
these certificates are being very scantIly issued, They are not. easily eiven.
This is not only the question of the
minorities. Even with regard to the
'protection of the rights of our own
citizens, I mean Indian nationals who
carry on business in Pakistan, who
have investments in Pakistan, th"
'position is in a worse condition
In his reply to the debate on the
President's Address, the Prime Minister himself referred to a case and
expressed his unhappiness over it.
"That was the Chittaranjan Mills case.
"The Chittaranjan Mill which was one
of the most successful textile miIIs in
Pakistan was taken over iIIegally.
And, I am sure that the officials of the
:External Mairs Ministry who dealt
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with this matter were also convinced
that this taking .over was wholly illegal. But what relief have been able
to give to the Indian shareholders of
the mill and to the company? There
is no doubt that the nationality of
that company was Indian. But, even
then, the rights of the sharehOlders,
several hundreds of them, have been
wiped out without payment of a
single farthing of compensation. Our
Government has nothing to do, nothing to offer except expressing its
own unhappiness over it. This is not
a solitary case. There have been other
cases like this. And, I have tried to
find out the clue to the policy that is •
being followed in regard to Pakistan
by our Government. I think Jthat
some indication of that can be found
in the speech that the Prime Minister
made in his reply to the debate on the
President's Address. He said; so far
as Pakistan is concerned:"We have almost learnt to live
with it and the problem in the
hope that some time or other it
will solve itself because We have
not seen at any time any effort to
solve it on the part of Pakistan."
Here you find the clue to the Government's mind, that somehow or
other, in course of good time, the
problem will solve itself spontaneously. We have nothing to do. And,
this sort of attitude has created a sort
of inertia in the minds of that particular department in the Ministry of
External Mairs which deals. with
problems like this.
I do not haVe the time at my disposal to go into individual instances.
But I have found that our own
people--I am not referring to the
miorities living in Pakistan but to our
own people who have any kind of
transaction in Pakistan, economically
or otherwise--have their rights denied
and their rights obliterated by a single
stroke of the pen; and our Government has nothing to offer except to
shake their heads and say that we
cannot do anything.
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1 have myself had experience of
meeting officials in the External
Affairs Ministry, and some of them
of course, not a very senior official
but a person of the rank of Deputy
Secretary-advised me to wait till the
new Pakistan Constitution is framed,
and indicated that,perhaps, t'hat would
give us sOme relief. That is the sort
of attitude in which these things are
being dealt with by the officials concerned in the External Affairs
Ministry.
Here I will give you another choice
specimen Of the sort Of attitude that
-is fbiciing their activities.
In this
House, time and again we have raised
the question about Mangla Dam in the
occupieji Kashmir and have protested
against it. 1 find that one of our
worthy officials in the Karachi High
Commission, First Secretary (Commercial) has written an article on
India's trade prospects in Pakistan in
the Government journal, Industry and
Trade.
He has suggested to thp
traders here, particularly those who
deal with engineering goods and export such goods that as the contract
for the Mangla dam had been offered
to an American firm from San Francisco and as these contractors would
appoint sub-contractors who would
like to purchase engineering articles
from India for the construction of that
dam, Indian exporters should get
busy and contact those sub-contractors. He has, in effect, asked Indian
exporters to supply the engineering
goods in order to help the construction
of Mangla dam. If this was written
h-J a non-official Or by somebody not
connected with Government, I would
have nothing much to say. But it is
written by an official. That is why I
was trying to find out the clue to th:!
Government mind in our dealing&
with Pakistan. We get the clue from
the words of the Prime Minister: we
have almost learnt to live with the'
problem of Pakistan; we have noth;ng
to do; we cannot do anything to assert
our rights.
If We cannot carry on
normal transactions if our invest-
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ments are confiscated, we have nothing
to do; We can only live in the hope
that sometime the problem will solve
by itself. We have even now some
trade relations with Pakistan; We pay
Rs. 83 crores to Pakistan in connection with canal water treaty. We have
normal export and import trade; we
supply them such essential commodities as coal, sugar and other things.
We have Pakistan incorporated companies operating here.
All these
transactions go on.
But We do not
place any restrictions on these transactions, particularly on the rights of
Pakistans here. If Pakistan slaps us
We turn our other cheek sO that
Pakistan can give us another slap ....
(Interrup,ions.) Shri Kamath says
that we do not believe in reciprocity
in these things. I also do not believe
in a policy of retaliation but in the
sorry world in which We live tociay
We have to stand up and tight for our
rights itnd the rights of our nationals.
If we do not do it if our own Government will not protect us, then God
help us.
Shrimati Renuka Day:
war?

You want

8hri Tridib Kumar Chaudhuri: I do
not want war, But thE:re are thinlls
short of war that can be done to protect the rights of one's own national~,
That We have not done. Not even in
a smgle case except in regard to the
small affair of Goa have we done
things properly and there too we did
things belatedly, at the wrong moment
and in a w!'ong way.
I would include bv referrinl! to
another matter. Many other hon.
Members have referred to the unsatlsfactory state of affairs in our external
publicity division.
We are dealine
extremely shabbily with the officll"~
of the external publicity dIvision who
are charged with this highly responsible task of putting across our case
with. regard to various international
issues and national issues in foreign
countries. They haVe not been given
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SQuare deal. Two years ago the
Prime Minister in his reply to the
,debates on the demands of the Ministry of External Affairs, on March 17,
;stated that the Government had re'solved to bring the publicity men into
'the foreign service so that they might
not be considered a caste apart. He
'went on to say
that they
were
functioning better than they used to
do. That was in 1960. But even in
1962, nothing much has been done in
this regard. It seems the hard core
of the Indian Foreign Service men
have preven~d it, putting obstacles
in the way of integration of the external publicity division officials in the
'foreign service. Uptil nOw out of 69
persons of the Information S"rv;ce of
India only two or three have been
taken into the Foreign Service. U this
is the specimen of integration, this is
how our officials in the
External
Affairs Ministry-I mean not the
Ministers or policy makers but the
top officials in the Secretariat_works
out the policy enunciated
in the
House by no less than a person than
the Prime Minister himself, then I
Would again say: God help us.
;a

~hrimati

Lakshmi Menan:
There
are two or three points raised by hon.
Members of the Opposition which I
would like to deal with. One is with
regard to external publicity. Most of
the han. Members criticised our external publicity and mentioned that
it had failed to give adequate publicity to our policies outside and consequently some of our very important
actions were misinterpreted or misjudged and we were abused on account of that. In this connection, I
would like to point out that external
pUblicity is not just
propaganda.
Many think of it as a kind of propaganda, like the one that is indulged
in by Pakistan. both inside PlUtistan
as well as outside and when they find
that people pay perhaps more attention to the propaganda m~terial put
out by Pakistan they naturally draw
the conclusion that our puj:>licity is at
fault. That is not so.
As I pointed
out our publicity is not propaganda
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publicity. Ours is a democracy with
a free Press. It is not necessary for
us to tell the people what is or what
is not being done. At the same time
we feel that publicity has its own
value and we concentrate on what I
might call long tenn publicity, that
is, to familiarise the entire world with
our policies and programmes
and
OUr day-to-day work. Our country is
an open book for anybody to come and
see what is happening here.
From
time to time we have answered ques~
tions in this House in which we have
stated the number of pamphlets put
out, the number of press
attaches
maintained in the various miSSions
and the kind of publicity that is being
done almost. daily such ~s the p~bli
catIOn of Inilograms, Indian news etc.
They bring out pamphlets on irr:portant issues in whiCh the world shows
some kind of interest
as on Goa,
IndO-Pakistan question, Kashmir our
disputes with China. All these' have
been the subject matter Of many pamphlets and books published and distributed by our MissIOns and by the
external,publicity department. Besides, there are broadcasts every day
which tell them what is happening
here and our Missions are kept fairly weJl-informed about these things.
Our officers also give talks when they
are invited to do so. We have contacts
with the press. Various conferences
are held. It is quite possible that our
publicity may not be sO glamorous or
so wonderful as perhaps the publicity
material or other means of publicity
put out by other more experienced
countries like the United Kingdom,
USSR or USA. We have no idea of
competing with those'· co;>untries. Our
resources are limited and when you
judge the kind of publicity that we
give. I am sure the House will take
into' consideration the limited resources with whIch we are manning our
external publicity.'/
15 hrs.
../ Much has ben said about the personnel in the Publicity
Division..
Before I come to the question raised
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by one of the hon. Members of the
Opposition and also many others regarding the Information Services of
India, I would like to point out that
We do not have specially trained publicity personnel in the regular IFS
cadre. For a long time, our publicity
was conducted by the Press Information Bureau Or just press attaches. We
found that it was not satisfactory, and
a Cabinet decision was taken. It was
decided that people who are eminent
in the journalistic world or who know
something about publicity can be
employed on a contract basis, some on
long-term conlracts extending up to
55 years and others for shorter
perlbcis, according to their experience
and according to the contribution that
they can make in order to enrich and
enhance our publicity abroad. It is
true that they are not in the perma~e. They are not en-titled to
pension. But except flial, they have
got all the privileges and all the
allowances and all the perquisites
that other officets of the same grade
get when they are posted abroad. It
is also considered that since these
people do not get pension something
should be done by way of granting
some g~atuIty. The matter is under
consideration.
I feel that Members of the Opposition tend °to exaggerate 'the faults of
the Ministry which perhaps they
indulge in in order to drive their
points home, but otherwise I do not
think the lSI is as badly placed as it
was shown to be.
Begarc!lng the confirmation, I am
not quite sure. I have not got the
figures, but I am sure that the number
of people confirmed must be more
than two which was mentioned. As
far as the lSI is concerned, the whole
policy is to give the needed trainin,
to the IFS persons SO that we can
have an integrated information service as far as external publicity is
concerned.
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One hon. Member made rather a
derogatory remark about our IFS
personnel. I am sure he did not
know, and I am sorry he did not.
know the position. I might point out;
that IFS officers are not selected offhand or on an ad hoc basis as is done'
in some other countries. They have
to go through the competitive examinations like the lAS and other officers.
ThOSe who opt for the IFS are given
special training, first in the Administrative School, and later on they are
posted to the districts for six months,.
so that they might have some ground-·
ing as to the problems at the district.
level, and then they are posted abroad.
If the son of an Ambassador or a,
high officer does not know who.
Shankaracharya is, that is no reason
Why the whole service should be condemned as not knowing anything
about the cultural background of our
country. I am sure there may be
many hon. Members here in Parliament who also may not know who·
Shankaracharya is, but that is no
reason why we should say Parliament
is full of ignorant people!

Shrl Nambiar: An hon Member is·
the choice of the people; the other is
the choice of the Government. There·
is a difference.
Shrimati Lakshmi Menon: But it
was not a Government officer or a
representative who showed ignorance'
of Shankaracharya; it was his son. We
cannot allow the sins of the sons to be
visited on the father. It is never done.
'then, something was said about the.
printing of the Forei(l1l Affairs Record..
It is true it is a monthly journal, anc!
we are sorry that we have not beeI¥
able to bring the issues after Novem,ber, .1961 according to the schedulect
publication time. The reason is this.
It is a record of things which have too
be published with the greatest care in
editing, etc. We are hampered by the
fact that we do not have a press of'
our own. We were depending on a
private press. Negotiations were going
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on for shifting the press from a
private firm to a Government one.
Considerable delay has taken place
because of these reasons. I woulcl like
to assure the House that the December iSsue is already in the press and
the January issue is also ready.
An Bon. Member: Not yet got it.

Shrimati Lakshmi Menon: He will
get it in time. We must allow for
the shift of the press. People who
\ have had to deal with private presses
know how difficult it is to get the
printers do anything in time.
One hon. Member accused us Qf not
recognising Israel. I told him that
Israel was recognised. He wanted to
know the exact date. It was in September, 1960. I think the hon. Member was confusing between recognition and exchange of diplomatic relations.
The same hon. Member said he was
very ashamed that we have got
female slaves in the Persian Gulf. I
would like to clarify the position.
Recently, we received complaints
about Indian women being sold in
slavery in the Persian Gulf area. We
found out why. This system has
grown up because traders going from
Bombay marry-most of them are
Muslims-and they go there and then
sell their women. The only thing that
the Government could do is to prohibit any women being taken from India
to those areas, and that is being done.
We have taken up the matter with the
U.K. High Commission and the
moment it came to our notice we
took action. I am quite sure this system wil be ended very soon.
Shri Warior: That means no family
could be taken out there? It means
wives also should not be taken to
thOse places.
Shrlmati Lakshmi Menon:
I said
about traders taking women. I did
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not say one should not take one'.
wife. Perhaps if it is so dangerous,
we should not.
Then, I think the hon. Member who·
spoke just before me and some others
also complained about the callous·
indift'erence to the conditions of.
Indians outside India. It is very sad
that hon. Members should think that·
the Government are not interested in
their own nationals living elsewhere..
We have discussed this question in
this House, I think, times without
number, namely, the question about·
the position of Indians in Ceylon and'
Burma. Our task has been made most
of
Ceylon·
difficult in
respect
because of the illicit emigration o!I.
people from South India and in respect of Burma because of the very
unconstitutional methods pursued by
Indians there, who try to violate the·
local laws in order to get some ad-·
vantage like !lending mo~y home, .
etc. One han. Member said he was'
really very unhappy because the relations could not gO and visit theirpeople in Burma. As it is, a person
of Indian origin or any foreigners'
living in Burma can only send
Rs. 30 home. For that, there are
so
many
restrictions.
Under
these circumstances, to imagine that:
large numbers of relations should go
to Burma in order to meet their reIa-·
tions is really fantastic, because I am'
sure the hon. Member did not. meaD'
what he said when he tried to expresshis sympathy for the relations livlD.in India and the POOr man earning hisliving in Burma.
- With regard to the other points'
about land policY, about Burmanisation
and Ceylonisation 0'1 services, etc.,
these things have hit our people veryhard. But as I pointed out to the
House the other day, the Indians in
Burma were given the option to optfor Burmese citizenship Or come away.
But they would neither opt for Bur-'
mese citizenship nor register themselves as Indian nationals. Fromtime to time, the period of registration has been extended, but our people'
simply would not take advantage of it
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[Shrimati Lakshmi Menon]
because they think it is much bette:
to stay in Burma under whatever
hardships are there than come to
India. Therefore, it is not correct' to
'say that our Government is callous.
One hon. Member mentioned about
,'Col. Bhattacharya. The House knows
·as much, as I do in this matter, viz.,
that Government did everything pos·sible to help Col. Bhattacharya, and
because of the different legal system
under which Pakistan functions, it 1s
flot possible to do more. We, are giv'log his salary to his wife and childn:n and they are allowed to stay in
the Government quarters where Col,
lihatta.charya was staying. More than
that, I do not know what the han.
'Member expects the Governments t<l
'do.
Shri Tridib Kumar Cltaudhuri:
From the very same spot from which
Col. Bhattacharya was kidnapped.
Enother border personnel was kidnapped. Is that spot in dispute betVleen the two countries or the border
-is not demarcated properly?

Shrimati . Lakshmi lIIenon: That
p2rticular spot is not in dispute. Bu~
The particular spot from which Col
Bhattacharya was dragged away is in
.dispute, because we maintain that Col.
Bhattacharya was taken from our territory and they maintain that he had
'crosse. the border to Pakistan. That
is in dispute. As far as the demarca. tion of the area is concerned, the
. boundary is very clear.
Shri 1II. K; Kumaran (Chirayinkil):
'''l'he other day the Prlme Minister sald
in reply . to a question that the
,:Malaya lees expelled from Ceylon
'were moneylenders. May I know
whether the Minister of State also
Ehares the same view with the Prime
:Minister?
Shrimati Lakshmi Menon: It was
,just an error: The Prime Minister
,meant to say that they were people
who have gone there on business or
profession and therefore they are not,
.:rcal~y in need of rehabilitation as the
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Tamils coming from Ceylon. I do not
think the Prime Minister really meant
that they were moneylenders.
These are some of the points I
wanted to mention. Other points like
disarmament, etc. will be dealt with. .
by the Prime Minister.
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8hri Inder 1. Malhotra (Jammu and
Kashmir): Mr. Deputy-Speaker, Sir,
many han. Members from all sides of

the House
have expressed their
&eneral satisfaction and approval of
tlie basis of India's foreign· policy,
except the leader of the Jan Sanfh
group. I listened to his speech very
aftentively and from what I could
follow from his speech-I am sorry
he. is not here right now; I think:, he
believes in the 'hit and run' principle.
As leader of the Jan Sangh group, I
believe, he was voicing the official
views of the· Jan Sangh party regarding India's foreign policy. I could not
understand when he said that India's
farei'gn policy should be based on
'danda' policy. Now, as far as my
understanding goes, I think at the
back of his mind he had the 'danda'
policy of the RS.S. I would like to
convey this to the leader of the Jan
Sangh group that India, more especiaDy in her foreign policy, never
wanted, never wants and will never
base her policy on the 'danda' policy
-t. the RS.S. He also pleaded that the
foreign policy should also be based on
kidnapping. If a person is kidnapped
by Pakistan from the Indian border,
he. saYs that the whole of India's
foreign policy has failed because India
hils not kidnapped a citizen of Pakistan from their border.

An
that.

few G7'ants

ROD.

Member:
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He never said

Shri Inder J. Malhotra: He did; the
records are there. He also Raid that
principle of kidnapping should be
adopted.
Sir, he painted the whole picture so
gloomy that I also started feeling for
a minute whether there was samething basically wrong with India'.
foreign policy. I come from a part of
India which is very important. Only
due to India's policy of neutrality and
only due to India's prestige raised in
the world due to her foreign policy,
today we have Jammu aIlid KashmIr
as an integral Part of India.
Sir, recently, on the initiative of
pakistan the question of Kashmir
came before the security Council.
Here, Sir, I would like to pay my
tributes to the team of our permanent
representative, at the Union Nations
and, more especially, to the leader of
that team, our Defence Minister, who
led the Indian team in the Security
Council while the Kashmir question
was being debated.
As in the past, Pakistan has again
cried for the right of seJfdetermination for the people of Jammu and
Kashmir. I am really pained that time
and again when this question comes
up before the Security Council, the
Big Powers, more especially United
States of America and the United
Kingdom somehow, either in low
voices or in loud voices, indirectly or
directly. try to support this cry ...f
Pakistan. As I come from that part
of the country, I say that the people
of India, and more especially the
people of Jammu and Kashmir, want
the Security Council and the United
Nations Organisation to restore and
give the right of self:-determination to
the people of Pakistan-held Kashmir.

I would like to mention that right
from the very beginning of 1947, in
1952, 1957 and 1962 there had heen
three general elections in Jammu and
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Kashmir State. The political party
there, the All Jammu National Conference, led by
Bakshi Ghulam
Mohammed, had ,always the main
point in the election camps in that, as
far as Jammu and Kashmir is concerned. it has always been and shall
always be an integral part of India:
In other wards. the people of Jammu
alld Kashmir have always expressed
their opinion Or view in favour of
this. I do not know what other evidence is required. either for Pakistan.
or for the United States of America.
or for the United Kingdom. or even
the Security Council to know what the
people of Jammu and Kashmir desire.

As far as Pakistan is concerned,- I
01'lly want to say that no matter how
many times Sir Zafrulla Khan may
try in the Security Council to raise a
discussion on the Kashmir issue till!
people of India. especially the ~ple
of Jammu and Kashmir state, are not
going to feel that any kind of insecurity is going to be created in that
State. Because we in India, under the
leadership of our great Prime Minister, Pandit Jawaharlal Nehru, knOW
it definitely well that no power on
this earth can separate even an inch
of the territory of Jammu and
KashmIr State from the rest of India.
15.33 lars.
[MR.. SPZADR

in the ChId,,)

Now a very funny situation has
developed in this ~gion, and that fa
the friendship between China and
Pakistan. I fail to understand how the
United Stafes of America can reconcile herself to the recent friendship between China and Pakistan. On
the one hand, the United States fa
always opposed to the Chinese entry
into the United Natlona because basically it is opposed to the commlDlist
doctrines. Since India has always
refused to fall into the military alliances sponsored by the United States
of America and Pakistan did surrender to the United States, a, far as
joining the military alliances were
concerned, all of a sudden the United
States has developed a sort of indlrect
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toleration for Communist China, wlu!D
it allowed Pakistan to rurt with Ch1zIa
and try 'to blackmail India.
I only appeal to the United States
thlt!; they should realise that tile
border con1lict or dispute between
India and China is not a small matter,
as far as the Indian nation is CObcerned. So, it would be befitting -.
democratic country like the Uniteil
States to tell Pakistan in very plldn
words that it cannot have two thinp
at the same time-military aid from
USA and political 1lirtation with BeiI
China.
Here I would like to point out ~,
the ~presentative of Pakistan at the
Seellrity Council has again starW
making attempts
for a furtlIRr
resumption of the debate on tile Kashmir question. So, I would submit fDl'
the consideration of the hon. Prime
Minister that, as very rightly a stl!rn
attitude has been taken by tbe Gwernment in the case of China, on th1B
question also we should take a
stern attitude. If at all the debate lB
resumed and when we io before UJe
Security Council, we should plainlF
tell the United Nations that India 1II
no longer prepared to participate 1n
these academic debates and give 11
chance to Pakistan to create II sort iii.
hysteria or psychological inseCurity 1n
the minds of the people. The SecurIV
Council or the United Nations must
be told very frankly that unless ana
until the right Of self-determinationil ' •
given to the people of Azad ~
the people of 'occupied Kashmir', •
area which is illegally occupied 1I:r
Pakistan, India will not be prep~
to participate in any further deba.tal
in the United Nations or the Sec1ir!t7
Council.

vea

We have had enough of debates ,:ba
the Security Council on this questIDD
for the last 14 to 15 years. As in Ole
past, this time also our Defence ~
ter raised the basic question involveil
in the Kashmir issue, and the bi.I
powers like the USA and UK, ..
they have been doing in the PHI,
again followed the policy of evllldlall,

MAY
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failing to commit themselves either to
Kashmir's accession completely with
India or to OPPOSe it.
. Here I would like to congratulate
the USSR and corivey the congratula· tions of the people of Jammu and
Kashmir in particular, and the people
:of India in general, to the Soviet
Union. As in the past, this time alao
the USSR has· acted very wisely and
stuck to the policy declared by her
earlier that, as far as Kashmir is concerned, it is for ever·an integral part
of India.
In the end, I would like to lay that
...'!I.e foreign policy adopted by the
-. Government of India has raised
India's prestige in tl£e international
'wO!"ld.
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8ubnmunyma

(Sellary): Mr. Speaker, the basic
pPinciples of our external affairs
policy which has been practised, or
which has been· sought to be practised,
in the last fourteen years have been
mainly the same J)rinciples that
underline the United Nations charter:
that is, to maintain international
,peace, to develop friendly relations
based on respect tor the principle ot
equal rights of peoples, to achieve
international co-operation in promoting and encouraging respect -for
human rights and for fundamental

Demands

VAISAKHA 24, 1884 (SAKA)

freedoms for all without distinction
·of roaste, race, sex language or relil!ion.
These are virtually the principles
which have been followed bv us for
the last fourteen years. I remember
quite well a decade back when our
representatives and delegations
at
the U.N. sought to interpret these
principles, they were rQundly con·
<lemned, abused and misunderstood by
both groups, by the eastern and
'western blocs. Each side thought that
we were the stooges of the other
group. That is how our policy was
misunderstood in those days.
Now
there is a wholesome respect and
·understanding of our policy of
non-alignment
and
they
have
begun to respect us, and at the time
of every crisis arising there they tum
to India and ask, "What does the
Prime Minister of India say!"
Now the most important problem
which every country is facing in international affairs is the problem of
survival or destruction of the human
race On this planet, and hence total
disannament becomes a necessity. In
·this context we are seeing now the
atomic test explosions which have
been carried out by, America. And,
naturally, the
representatives of
Russia and the other bloc say, ''These
. are hypocrites, they are aggressors,
these atomic blasts are taking us to
the brink of atomic war.filre." On the
other side the reply given is that last
year in September when there was a
moratorium of three years to avoid
.atomic blasts, Russia came forward
and carried out the most powerful
atomic explosion. And between these
two we Bre caught.
So far as we are concerned, it
matters little whether it is RUSfia that
-carries Out these tests or it is the
United States of America. The whole
atmosphere of this planet is fouled
arid the future generations also are
put to serious danger of being disfigured. And' now everybody comes
and says that India must do something. Bertrand Russell said the same
thing the other. day. Some friends on
the opposite side have also said so.
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They have now respect for the pelic)'
of the present Government of India.
They sa:r, "India has established a
IOOd reputation for being friendly and
useful and therefore India must interfere in this matter." In this context,
I must say that every step that was
taken by the present Government
contributed to the reputation and
strengtli of this Government.
16 Jus.
In regard to Goa, an hon. Member
said that Goa could have been occupied some time ago. It was the phenomenal patience shown by the present Government that was a significant .factor in creating an impression.
in the world that we are a peaceful
people. We wanted to be friendly
with all people. We hesitated~ we
hestitated, for a long time to take Goa.
It would have been a day's march or
a week's march. Militarily it was not
a difficult achievement. But, for the
sake of our principles, to be consistent
with our own principles, to have consideration for our own reputation, we
did not take it at a particularly early
stage.
• Now, as I said, the most immediate
problem is the problem of disarmament. It is a difficult problem. I
saw, the other day, a cartoon in which
both the atomic powers were compared to two scorpions which were
bottled up in one bottle, each raising
its tail and a'bout to Iting, ~th gazing
at each other, both afraia to strike,
because they knew it was mutual des·
truction. It was a caricature.
We
should not take it se,riously. rt was
there. Both the atomic powers are
trying to destroy each other. Therefore, in this context, we can only
appeal. The Prime Minister has been
appealing. We hope the conscience of
the community in both these countries,
whether Russia or the U.S.A, will be
roused and .the people will come-1nlo
their own and assert themselves and
prevent further tests and also bring
about a movement of general anI! total
disarmament.
Now. I wish to say a word about the
regional military pacts, these defenc!e
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pacts. I will refer to the Central
Treaty Orllanisation. America believes that there can be containment
of communism by having a sort of an
encirclement, having some basis in
-the countries immediately surroundinll the U.S.S.R. or China. In that
context, Pakistan is near by. Pakistan is also one of the countries attached to the Central Treaty Organisation.
America goes on supplying them the
latest types of military weapons,
supersonic jet fighters, all these things.
On the one side, they believe in the
basic principles of human dignity,
dignity Of the individual, freedom, democracy and all those things which
are basic principles of their own existenee and of their Independence
movement, the American War of Independence and declaration of Independence and declarations Of Thomas
Jefferson and others. Here, we in
India, are straining every nerve to
see that democracy is successful. It
is not a pretension or a pose. We are
doing our best. Only yesterday, we
saw the ex-President going away,
lOving his place to the new President,
who took the oath of ofllce. That was
symptomatic, a symbal, of the ~emc.o
cracy that we are trying to brlllJ[ m.
It is in strange contrast to the experiences of other countries where
Presidents come and go: not in this
climate of friendliness, peace, democracy and fredom, but in a c1aimate
of terrori'J!!l or fear of being liquidated or military dictatorship or totalitarianism. It is a strange contrast
worthy of note. What is U.SA. doing? We are compelled to go in for
military weapons to Soviet Russia. I
read in the papers. We have not been
informed officially whether our Government have taken a decision with reIfard to getting these M.LG. supersonic jet fiJalters from Russia. I request the Government in this connection. that Parliament may be taken
into confidence not with regard to all
the details in Ruch matters, but still,
when we hear that Pakistan is sup..
plied with the latest weapons of warfare And these supersonic jets,
we
alt.ould also like to be informed that
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our Government is also taking steps
to secure these weapons,
these jet
~ters. from whom and all that. Not
the details: but still to give a sort of
assurance. it is necessary that we
shOUld be informed of all these things.
It is obvioUs that this policy of containment followed bv thl! U.SA. is
bound to fail. In the context of Inter-continental ballistic missiles and
space satellites which can be used as
platforms to send rockets with atomic
warheads. these military bases and
this poliey of containment is an obvious failure. Therefore, both from
the point Of view of principle, that is,
democracy, freedom, human dignity.·
and from the point of view of military
strategy, this policy of containment is
bound to fail. It adds to our difficulties. We are strainine: every nerve
to mobilise all our human and material resources to implement our plans
and to brine: about the prosperity and
happiness of 44 crores of people in
our countrv. We have to devote every
ounce of our energy and every material to make the people prosper. We
are compelled to divert a part ot this
for our defence, for military equipment. Ameri!".a, strangely enough. is
following an Inconsistent attitude.
They should not try to criticise u" or
condemn US If we (0 to Russia to have
these MoI.G. supersonic jets.
.J

One word about China. We took
the greatest initiative to bring China
Into world politics. At Bandunj! we
tried to do it. We wanted to create a
climate of friendliness for China to
come in and function in international
politrcs. We did the same in the
U.N.O. also. On every conceivable
occasion. we wanted to bring in China
and make it a member of the U.N.O.
What does China do? Stabs us in the
back' betrays all our friendliness. It
is heartenlnlt on this occaRion. I
should say, that the Prime Minister
said the other day that we are not
going to withdraw our forces from the
border, our forces will be there, we
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will resist by force any attemnt by'
China to oust our officers and men
there. This is heartening. I am sure
this will be followed all along the
borders.
Finally, WI! wish well for !Pakistan;
we wish well for the people of Pakistan. We want America to give them
more economic aid. But, 'the military
equipment which America supplies tn
Pakistan is something self-defeating
and obnoxious.
Shri
Itoya
(Kozhikode):
Mr.
Speaker, I thank lOU for giving me
this opportunity to make my maiden
speech in this House. While supporting the foreign poliey of the Government especially in the matter of
Kashmir, I would like to bring to the
notice of the Prime Minister a lew
matters concerning the External Affairs Demands.

First of all, I will refer to the problem of Indians in Ceylon. A large
number Of Indians in Ceylon are sent
out and they are jobless. The other
day, the Prime Minister in this House,
in answer to a question ,stated that
the people of Kerala who are sent
out from Ceylon are well off, and they
are often moneylenders. I wonder how
such an impression was created in thl!
mind Of the Pri!r. e Minister. As a
matter of fact, they are poor people,
tOddy tappers, poor plantation labourer~ and hotel workers. More are coming out from Ceylon to Kerala and
their families are suffering. I h,ppe
that OUr friendly relations with
CeyIon, about whiah it has been stated
in the report sent to us, will be made
use of and the Prime Minister will
use his personal influence to see that
the Indians are not sent out of Ceylon in large numbers. At the same
time for those who have already been
sent' out, something should be done
for their repatriation.
There is the question of Indians in
Burma As one hon. Member pointed
out, they are being sent out of that
country, Every day many people are
coming from Burma to the State of
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Kerala. About those who are there
in Burma, the are put to many difficulties due to restriction of remittances, and their families are starving.
A sum of Rs. 30 or Rs. 35 alone is allowed and that too is denied sometimes. Those who are paying incometax in Burma are allowed to send some
money here. For that they must produce Il certificate from the revenue
authorities in India. Somehow, the
authorities here are not liberal iJa
issuing those certificates. So, many
families ar,: really suffering.
As regards those who are coming tc
India, they are allowed to bring some
money. But here also, the people of •
the South are suffering, because they
have to travel all the way from.calcutta as no steamer service is allowed from Madras.
Another problem that I wanted to
talk about was in regard to the dejure transfer of the Pondicherry State.
We have got a tiny pimple on the face
of Kerata, known as Mahe, and I
hope that the Prime Minister and
the Government will take early steps
in regard to the de jure transfer of
the French possessions .and the integration of Mahe with Kerala. At present there is a toll system there. Even
tho~h Mahe is a very small place
inside the State of Kerala, if anybody wants to travel from the Malabar
side to Mahe, by a vehicle, he will
have to pay a toll. I think.that if the
de jure transfer may take some time,
Government should move the Government of Pondicherry to see that this
toll system is abolished.
In the report that has been supplied to us, mention has been madl!
about the necessarY' arrangements to
facilitate the
Haj pilgrimage to
Syaudi Arabia by Indian Muslims.
The report says that:
"Next to Yemen and Egypt, the
largest number of pilgrims21,357-went for the Haj from
India in 1961."
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The Government of India are doing
everything possible to help the pilgrims there. The report further says:
"A special contingent of 4 doctors (including a lady doctor).
and four compounders, equipped
with the necessary supply of medicines was also sent to Saudi
Arabia."
It is being sent every )iep. This is

in additiOn to the arrangements that
are already there in Mecca and at
Jeddah, at our Embassy. As far as
• the Haj pilgrimage is concerned,
from personal experience I can say
that the pilgrims there have got various "other difficulties which can be rectressed, if our Government ta~ up
the matter with the Government of
Saudi Arabia. The pilgrims are in
charge of· the Muallims or Mutawwifs there. A large section of the
pilgrims are fram . KerBla, but they
can choose between only two MualHms. These Muallims are creatine: a
lot of trouble, and they are extracting a lot Of money from the people.
For North India, the number of Muallims comes to about 20 to 30. But so far
as the people from Kerala are concerned, they have to choose between OM
or the other Of the Muallims allotted
for the Kerala State. If they were
given the option to select from a la,.ger circle of Muallims, this sort of
exploitation by the Mua1lim~ will be
stopped.

On the questiOn of the Indo-Paki~
tan relations, I would like to sa.v
that Pakistan is doing a disservice
to the Muslims Of India by unneceRsarily interfering in our affairs. WP.
can very well stand On our legs. The
incident in MaIda, whether it was between the Hindus and the Musli~ n,.
whether it was between the Santhals
and the Muslims, was really an unfortunate thing, but when such things
happen and when such grievances are
there we ourselves take UP the matter with the Government of India in
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a democratic way, and, therefore;
Pakistan need not interfere in these
matters. The interference of Pakistan has not at all helped us but it is
having the contrary effects. So, I request the Government of Pakistan to
leave us alone in this matter.
With these few words, I support
the Demands of the External Affairs.
Ministry.
8hrl RavlDdra Varma
(Thiruvella) : Mr. Speaker, Sir, I rise to
support the Demands for Grants of
the External Aairs Ministry. This
Ministry is none off those Ministries of
our Government which has succeeded in securing practically unanimous
support from this House. Even the
Members of the Opposition who spoke
criticising certain aspects Of what was·
done or what was noi done, were more
eloquent in their parantheses and
their punctuations rather than in the
argumentation that they used agaillllt
the . Government's policies.
There
was only one discordant voice that
the HOUse had listened to , as far as
the fundamentals of the poliCY are·
Concerned or as far as the effectiveness with which this policy is being
implemented. is concerned.
'1he days that we are goine: to facenow are very difficult and delicate·
days, and the External Affairs MiniRtry will need the wholehearted sup-·
port of this House and this country,
esp#Cially in facing the forces Of disruptiOn and aggressian that threaten-·
ed us from outside.
MentiOn has been made here about
·OUr support to the demand for disarmament. It Is a strange irony Of fatethat today when the world is progressing, when science has pro/O'essed,
when humanity is reaching out ItS'
hands to other planets and other
worlds the forces that divide us are
being strengthened in the world. This
House has always supported oUt" Government in their policy of seeking disarmament, total and general disarma-
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ment, on the baSis of rational and rea'8Ollable opportunities for inspection.
As far as the question Of nuclear test
is concerned, we have been consistent in our opposition to the
resumption of these tests. We have
bemoaned the resumption of these
tests whoever has been responsible for the resumption of these
tests. Two wrongs do not make
one right When Russia resumed
these tests we were aware that the
future of humanity was being put in
jeopardy by that country. When
America followed suit, we were
1lqually distressPd that America too
had followed in the wake of Russia,
and created conditions in which
,humanity had to fear for its survival
The latest series of tests are of great
concern to our country, especially
because the belt of the radio-active
fall-out touches countries in the
tropics, including our own country., I
am sure that this House will back
our Government to the hilt, in whatever steps the Government want to
'take, to see that such nnclear tests
are prevented, that their resumption
is given up and that humanity is
ensured peace and continuity for posterity.
On the liberation of Goa, from all
,Bides of the House, you have been
told how thrilled and gratified this
nation is that the last vestige of colonialism has been erased ·from the
face of our country.

The action that our Government
has taken on the question of the
Congo, the policy that our Government have adopted as far as Angola
is concerned and the immediate need
for liquidation of colonialism on the
continent of Africa is concerned, the
attitude that our delegation has taken
on the question of the proposals for
franchise and political
reform in
Rhodesia and in other parts of the
Federation of Central Africa-all these
have met with the approval and
appreciation of this House, and I join
the hon. Members who have spoken
in suppOrt of these policies,
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Sir, it was said by one hon. Member, one of the leader of the Communist Group, that if at all any fault
c;ould be found with our policy, as,
far as disarmament was concerned,.
it was that we had not had the
courage to say who was delaying the,
process of disarmament, who was·
, delaying agreement in the conference
on disarmament. He seems to think
that the finger of accusation can be
the magic wand of conciliation.
As far as China is concerned, and
the' strange alliance that, we witness
today between China and Pakistan·
is concerned, many hon. Members
have VOiced their concern. It has
been said that adversity maks
strange bed-fellows; even so, aggres-'
sion makes strange comrades ill8l'Il!l~
As far as China is concerned, the policy
that China is adopting, today, has·
affected us not only on this continent"
but on every continent of the world;
We were hoodwinked by China, we
were duped by China, Ohina miStooIt:
our patience to mean cowardice. China
thought that we would believe in'
their pious professions, that our good
faith was tentpmount to gullibilitv.
Our Government has today
shownthat what we offered China was good
faith' and friendship and not gullibility and cowardice. Our Government
has stated again and again that aslong as a single inch of our territory
is occupied by China, we reserve to'
ourselves the right to use every means'
that sovereign nations can use- to seethat such aggression is liquidated;
But, Sir, today one of the hon.
Members of this House, Shri Frank
Anthony. painted a picture whichalmost seemed sombre. In the ordinary'
course of things, this House hears
rather realistic speeches from him.
But I am afraid there was an element'
of alarmism in what he told us this
morning. It is true that China is on
the diplomatic war path against India
not only on this Continent but on'
other Continents as well. in Africll'
and Latin America. China is attacking u,s today not only on our frontiers
but in the whole underldevelopecl'
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world, the so-called uncommitted
world. Even as immediately after
.independence, Pakistan launohed 1terrific attack against India on the
diplomatic front everywhere, We see
..today. the spectacle of China concentrating on the under-developed world,
the uncommitted world, attacking
the policies of India surreptitiously,
_undermining our reputation, challenging the postulates on which our
foreign policy is based and attempting to create an impression that we
; are the 'running dogs of imperialism'.
Sir,.to come back to the measures
-we should take, it is essential that
we concentrate on putting our"tase
'strongly especially to the so-called
1d1der-developed countries of the
'world. Our Embassies and Legations
should protect the rights of Indians;
they should protect and expand our
trade interests. They should explain
our views, our stand, our achieve'ments and our aspirations to the
·peoples of these countries, and should,
above all, keep us informed of the
ideas that are simmering in these
continents, the new forces that are
'ilmerging and the new
personages
who are guiding the peoples of these
.-countries in their march towards the
'realisation of their aspirations.
If you look at it from this point of
'view, you will see the need for many
'-more new embassies. One hon. em'ber who spoke before me said that
the Ministry was taking too much of
the money of the exchequer. If it
were at all possible, Sir, I would
'chave liked to move that the Demands
for grants of the External Mairs
,Ministry be increased because of the
-tremendous responsibility they have
to face today in the world (Interrup,tioos). In Africa, many count,ries have
become independent. What is the
.representation we have in Africa, or
ln Latin America and in other parts
..of the under-developed world, with
'the sole exception of Asia? Js it
possible for us to say today that the
.only contact, the only forum of con-
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tact that we need have with these
countries should be through and at
the United Nations? It is true that
governments are represented at the
TTN. But do embassies have contacts
only with governments! Is it not
necessary for us to keep in touch with
other forces, vital forces in society
like trade unions, youth organisaiions,
student organisations and political
nrganisations so that we may be
understood by all sections of the
peoples of these countries?
If this is necessary,-especlally
when governments change, coups
take place, other forces are at work
for changes in the composition and
attitudes of governments, it is very
necessary for us to have embassies and
legations in these newly-independent
countries. If you ~ake, for example,
the case of Africa, sometimes there
is a feeling-a mistaken feeling-that
politics in Africa is the politics of
freedom versus colonialism. No, Sir.
Colonialism will be liquidated on the
continent of Africa. We are working
for the liquidation of colonialism on
the continent of Africa' But In
Africa too there other conflicts and
competitions, there are differences in
the attitudes to federation, in the
ideas that people have of confederation. There is conflict of interests,
national interests, and conflict of
ambitions. It is necessary that our
country understands, and is understood by these di1ferent forces on the
continent
If you take the diplomatic representation that we have on the continent of Africa, I am tempted to say
that it is very meagre. In Mauritania,
Dahomey, Chad, the Central African
Republic,
(onbangichari)
Gabon,
Togo, Nigeria and the Republic of
the Congo (Brazzaville Congo), we
have no representation at all. It is
very easy to say that representation
costs money. I agree when you say that
a poor country like ours cannot have
so many new embassies and legations opened so soon. Take, agalD,
Central and South America. There are
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many countries in this region. It is
no good to write oft these countries,
to say that some of these countries
are inclined to vote with one bloc or
another in the United Nations. We
have three embassies in South
America and none at all in Central
America-one in Rio De Janeiro, one
, in Buenos Aires and one in Santiago
(Chile).
Then there is this practice of concurrent accreditation. It is very
difficult to understand whether it is
gengraphical proximity or contiguity that detennines concurrent
accreditation or whether it is political
affinity or diplomatic compatibility.
From Santiag (Chile) our AmbaRsador is accredited to Colombia, which
is near Panama. You know Chile is
near the South Pole. Then you have
at Rio De Janeiro, our Ambassador
accredited to Venezuela. Even the air
lines advertise this distanCe as the
longest non-stop flying distancp. on
an over land route, the distance from
Rio De Janeiro in Brazil to Caracas
In Venezuela. In the entire Centr
American region, there is no Indian
representation.
I can go on in this way. But I do
not want to take up more time of
the House. Thinking about this some
times one wonders whether there is
some similarity between this state of
affairs and the wayan old Pope is
stated to have resolved the conftict
between Spain and Portugal, by taking up the map of South America and
drawing an artifical line besciting
the continent and saying 'From this
side Spain will have authority in
South America and on the other side
of the line Portugal will have authority'. Some kind of a division of that
nature seems to exist.
The opportunities and arrangements
for external publicity are very verv
meagre indeed. Going through the
Report that has been given to us, we
find that of the External Publicity
Information Units abroad, 14 units are
situated in East Asia, Austrialia and
538 (Ai) L.S.D.-8.
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the Pacific, 2 in Pakistan, 5 in West
Asia, 12 in Europe, 5 in North
America, 9 in Africa (including 6 in
the Commonwealth countries, only 3
outside the Commonwealth countries,
a meagre 2 in Central and South
America, one in West
Indies thus
making a total of 50.
As far as publicity is concerned,
the Report says that the Government
is making efforts to put out special
pamphlets, designed to meet' the
special requirements of different areas.
I wonder what has been done for
French-speaking Africa. I
wonder
what has been done for the Spanishspeaking countries of the world. Th..
amount that is set apart for this '.
seems to be incredibly inad'l9uate, to
put it very charitably,
To conclude, 1 would also like to
refer to another aspect. As far as the
new responsibilities of the External
Affairs Ministry and the expectations
of the world from this Ministry are
concerned, it is very necessary to
realise that we are today in quest of
a new kind of diplomacy. The old
world diplomacy of war no longer
holds good. Today when we struggle
for disannament.. for the "l"ealisation of
the UN Declaration of Human Rights.
we also work for a new United
Nations, and look a new kind of
diplomacy that does not have as its
ultimate guarantee war or violence
but non-violence. If any. country can
give a lead ~ this regard, it is India
and if any individual can do so, it is
our Prime Minister, Shri Jawaharlal
Nehru.
It is very necessary, therefore, to
remember this aspect, especially when
the question of the revision of the
UN Charter comes up,-the need for
greater representation to certain
areas of the world, greater authority
for the United Nations and greater
effectiveness in its working.

With these words, Sir, I support
the Demands for Grants of the Ministry.
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the end of the day's debate and I am
sure the House is waiting eagerly
for ~he Prime Minister's reply. But
I wish to stress' in the beginnin& that
'lUr debate is important not only
because grave events have' cast their
shadow on the world horizon but also
because the role of India,
already
Nell-establishetl in the world affairs,
can, if creatively and dynamically
exercised, produce the kind of result
which mankind is eagerly waitinc
for. I think the first matter which
occupies our minds is the question of
disarmament and the question of
putting an end after all ,to the fear
that is gripping humanity today, fear
of nuclear annihilation. In this matter
I am afraid that the conference at
Geneva and the attitude of nucleai
power like the United States in particular is something which bodes very
ill for the future of humanity. The
United States in particular has been
displaying a sort of an intransigence
which it is the job of the world's
peoples to bring' to bay. Non aligned
countries with India in the lead and
with a country like Sweden in the
lumber have offered suggestions and
solutions to this nuclear problem.
They have tried to bring about a t,ia
media so that !ntErnational control
on nuclear explosions can take place
and at the same time inspection of a
sort which suggests something like
espionage in certain national territories can be avoided. But inspite of
this suggestion which has beel} welcomed by a country like the Soviet
Union, we do not find things are progressing and that is because we know
that the question of
disarmament,
nuclear and non nuclear, is 'linked
in the minds of the people who ache
for this disarmament with such other
things which would bring about an
amplification of freedom as the elimination of foreign military bases in
different parts of the wo.r1d. That is
not to the liking of certain people and
that is why mankind is living under
the shadow of fear and agony.
"l'hat reminds me of a suggestion
which was made by Bertrand Russell
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which has been mentioned several
times 'in this House and I do wish to
ask the Prime Minister why exactly
it was not possible to make at least
some gesture of acceptance of the
method which he had suggested. He
is not a person who is given to sentimental exercises. He is not only a
philosopher but a scientist; precision
has been his passion. And he gave
his mind to this suggestion which
was offered to him by journalists in
London and then after a great deal
of cogitation put it forward especially
to a country like India hoping that
India with her tradition of satyagraha
and her tradition of suffering in order
,to bring about a cleansing of the
spirit in ourselves and in others could
perhaps welcome this. It was not a
mere sentimental gesture by any
means; it was an attempt in howsoever modest manner might be p0ssible to do, it was an attempt to add
something like a physical sanction to
a moral sanction which already exists
today against the nuclear explosions
which are taking place and which
threaten to multiply in the near
future. I know the Prime Minister
has said in answer to a communication from a Member on this side of
the House that he does not mind
non-official agencies trying to go to
somewhere
near the Christmas
Island. If that is so why was it not
possible officially to make a pronouncement that l)erhal)s on account
of certain technical factors it was not
possible to send an expedition of that
sort whicl!. would have represented
the moral challenge of man to the
kind of wildness which is being
practised by the nuclear powers but
that this country was in favour of
making whatever gesture it can in
order to bring about a cessation of
the fear and the agony which grips
the mind of man today. I wish the
Prime Minister tells us a little more
about the reasons why he considered
that he could not make any kind of
positive response to the suggestions
made by Bertrand Russell.

This morning and yesterday we
read in the papers how in South east
Asia, the waters are being muddied
by the intervention which is reported
to be attempted by the United States.
Press has ordered the Seventh Fleet
to South east Asia so that the people
of Laos might have peace and freedom. The pepole of Laos will decide
for themselves and we know what
has been going on. India knows a
great deal more than the other
countries. We know how Souvanna
Phouma·has been bogged all the time.
We know how under the aegis of the
United States and its satellites a
situation has been created there on
account of which the people of Laos
are not in a poSition to satisfy their
aspirations. They are resen&ing the
Seventh Fleet. But the Jeddarts of
International reaction is trying to
make sure that capitalism is safe in
that part of the world for as long as
they care to foresee into the future.
This is linked to my mind at any rate
with meetings of the NATO council
which was held lately in Athens and
with meetings of so-called CENTO in
London. "!'hese confabulations take
place and the peoples of the world are
subject to agony and torture and of
their hopes for freedom and fulfilment.
.

It is quite in keeping with this
kind of talk that again we say in the
papers reports about a committee of
the United States Senate recommending that the US aid to India should
be cut to the extent of 25 per cent.
This cut was, according to the Press
report, on account of the punishment which we have deserved on the
score of Goa and Kashmir.... There
are reports of course that some other
friends of India in the United States
are trying to see that the cut is
restored and generous magnanimity
will perhaps be displayed after a
few days. But surely it is not by
this kind of threat that they are g0ing to deflect India ~m the policy
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of non alignment which is upheld
by all sections of our people. This
kind of threat will not do. The persuasiveness of my friend Shri Anthony
in order to wean the Indian Government away from the policy of nonalignment is destined to defeat as he
knows very well. This kind of thing
which goes on, this horse trading on
the scale of international a1fairs will
have to stop. India as a country has its
own honour and self-respect: it is not
going to be told in so far _ as its
international policies are concerned.
In regard to our neighbour Pakistan about which we are so concerned,
very rightly so, things are happening
in Pakistan about which we have got
to be extremely anxious.
Pakistan
surely, as some Congress Members
have pointed out, is a pawn in the
hands of the Ulfited
States which
cannot lift a little finger without the
sanction of' the United States: there
i~ no doubt about it.
And perhaps
there is some coincidence in the fact
that a worthy journalist who has
enjoyed the hospitality' of our country
and perhaps will enjoy it again
because we have a free Press and a
free atmosphere and aU that kind of
thing, has written from somewhere
ir. Pakistan a report of the MaIda
incidents in West Bengal which the
Prime Minister had to describe as
deeply shocking and absolutely mendacious inventions, whose only intention was to see that in Pakistan there
wa.. trouble and all over the world
there was a feeling against India.
This kind of thing goes on. We know
the club which has been formed
against India; we know how India is
refused support and sympathy because
of this kind of thing going on on the
international scene.
We know of course the United
States Government sends us fum
surpLuses from time to tUDe and as a
result of that we get certain amount
of money and they have a say in our
projects. Our Embassy in the United
States gets cold feet even on a question like Goa. I shall refer to this
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matter in some detail, particularly to
a special article which was written
in the 13th Annual Number of the
Economic Weeklll ot Bombay, a very
reputable journal, one of the best
journals that We have in this country.
There is a special letter from' America,
a long letter with the heading-Indian
Embassy against cold feet. Here a
reputable correspondent of a very
reputable paper says how after Goa
our Embassy almost liquidated itself
and shut up its shop for a' while and
did not know what to say, and how
some of our subordinate officials
went about talking in the most irresponsible fashion
about
Shri
Krishna Menon's repartees and how,
soon after, everything will be lovely
in the garden.

./

A great deal has been said about
the IFS. I have heard my hon. ft.iend
the Minister of State, Shrimati
Lakshmi Mer.d) c.atending the external publicity. She did it and it is
her duty to do so. We do not condemn everybody in the Foreign Service Thev are our kith and kin, but
surely the~e are glaring abuses which
have gOt to be tackled and here are
special, specific accusations made
against the conduct of these people.
The Prime Minister has today a
sizeable family of aides in the House
as well as outside, and I wish they
make a very special stUdy of this
article where instances are given of
how in cocktail parties certain talks
are indulged in by Indian officials
which go against the grain. That is
why we say-not that we dislike the
people who are in the Foreign Service; many of them are very good
friends; it is not because of that-we
want our Foreign Service to be not
only Indianised but also nationalised.
They should know how to be in tune
with the real basis of the foreigu
policy of our country. They go to
the English language medium $chools
and perhaps to some fashionable
places somewhere and then, after
learning one or two foreign languages-I wonder if they do it very
well-they are shunted into the
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Foreign Service, and they do not
know how to present the culture of
our country, the feelings of our
country. Here is something about
which the Ministry has got to take
very serious note. They have to be
l:iven very special tuition.
My hon. friend Shri Nath Pai and
also my h~n. friend Shri Indrajit Gupta
have raised this question e:alier-how
we have to look after thes;:, people
very carefully and how otherwise they
go wrong. We say this not out of any
animous. We k"oIV how the Indian
Civil Service personnel had let down
India over the que:;tic·!1 of Kashmh' before the Security Council, and Shri
Krishna Menon had to come later on
<:.0 rehabilitate the tIOsition. to repair
the damage, the damage caused by
years of negligence as far as the presentation of the Indian case was concerned. All that happened only hecause we do not have any real understanding of the realities of Indian life,
of Indian aspirations, of India's desire
to live in tune with the modern age
as well as in conformity wLth the
ideals of our civilisation. This sort of
thing goes on all the time and we
cannot do very much about it. .,;
In regard to Pakistan, as I said, the
hidden-not very invisible-hand behind it has to be noted. I need not
amplify it because so many hon. Members have referred to it. But since
the Prime Minister's' agreement of
1950 has become almost a dead letter,
and since unlike the leader of the Jan
Sangh party, Shri U. M. Trivedi, who
spoke sometime ago, we cannot speak
in the language of the ruling personnel in Pakistan-it goes against the
grain; we cannot do just that;-and my
hon. friend Shri Inder J. Malhotra said
the same thing. and I was very happy
to hear him, but we cannot do thatwhat are we going to do? ThingS are
happ(!!)ing in Pakisfll!n today, and it is
not enough for our Government merely to say, "We are very sorry; it is
VInY unfortunate; there is nothing that
We can do about it." There has to be
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a
Government-to-Government approach. There has ·to be at least lID
2ffort, to begin with, at a Govemment-to-Government approach. There
has to be an isolation, nwrally speaking, of the Pakistan Government beLre the bar of the world. And for
that purpose, our case, the facts about
tbeIndiansituation, the position of
the minority community in this country and all that bave to be presented
before the world.
In regard to Kashmir also,-I think
Shri Inder J. Malhotra suggested it-1 should recommend that procedure.
Over and over again, this Kashmir
question is made to dangle over our
heads. It is repeatedly discussed in
the Security Council. We have been
threatened all the time that we shall
be pilloried and w&shall be asked to
go there and elCplain our conduct.
Perhaps it is time that we let the
Securitv Council know that we are not
going to answer this kind of accusations any further.
I feel that in view of certain things
like the United Kingdom's allergy towards Indian interests and the United
States' particular proclivities in the
international sphere, it is necessary for
India 13 try and amplify her links not
with African COUJIItries but w1th countries of South-East Asia, and for that
purpose, in so many ways, we can
develop our economic relations with
countries like Bunna or Indonesia or
Thailand or Ceylon.
The Prime Minister has taken a
lead in starting what was called the
Baadung programme of talks where
politically he has been the principal
spokesman, the orincipal upholder, I
think, of Asian consciousness and
unity. Now that Europe is going to
combine under American pressure and
American direction, it is very necessary that we should do something In
that direction.
In regard to the United IClngdom,
our very old friend, it is perfectly
clear by this time, even though my
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llJn. friend, the Finance Minister, is
very, very unwilling to divulge what
is happenmr in Brussels where we are
very able represented-in spite 01
that-that the British Government has
made up Its mind to sell the commonwealth economic interests down the
drain, if in return it can have a linger
in the We3t E:.I"opean pie. And this
has happened in the context of so
many things. The Immigration Act
has been
passld in Britain. The
British Government has specialised in
mollycoddling a man like Phizo. 'nley
try to queer the pitch for a settlemomt
between India and Pakistan and for a
settlement of the Nagaland question.
The mollycoddling of Phizo has gone
on, and is deUberately done by the
British Government.

An instance was broUiht up here in
Parliament very recently about the
pestering of an Indian national from
Goa, wh) got Indian travel doc~nts
but who was sent about, back agam
from London to Paris and from Pans
to London, so tha.t he should bring
his Portuguese papers! This kind of
thing has gone on as far as the British
Government is concerned. I feel it is
certainly time that the non-white members of the commonwealth like India
who can do independent thinking
should begin seriously to give thought
to the problem of alternative arrangements both among themselves and
with others with whom they have a
community of interests. The commonwealth can no longer be'regarded as
a unit which is moving towards a
non-racial outlook. Its membership
is not only devoid of any economic advantage but it is a hindrance to no\"mal and business like relations with
the rest of the world. Our membership of the sterling area, for instance.
is a distinct disadvantage in developing trade relations with other countries, whether in the capitalist or the
socialist world.
Our political association with a cOlll1lPlex so hell'Vily
committed to the cold war may not
remain cold for any length of time and
it gravely handicaps our initiative In
promoting international peace.

for Granu

4542

Our experience of tile past year~
has repeatedly shown that the ce."l.tral
axis of the policies of Great Britain
and most other white members of the
cOllllJlOllJWeai th is orientated in a direction ,whic.'> is against our national interests. And therefore the divergencies between ourselves could become
eVen more patent in the near future.
That is all the more reason why we
should consider this matter. It might
be said that we have been connected
with this association for SO long and
that we cannot sever it just like that.
I do not say, "Make an. immediate
decision." I only ask for a serious
thinking in regard to this problem. I
say this association has not done 111
as much good as it is something talked
a.bout, and there is no reasC)D to suppose that if we .. go ouuide the CiImI.monwealth, the British or the Australians or the Canadians would not discuss matters of commonwealth interest
with us. Therefore, we must start an
effort in disinvolvement in regard to
our relationship with the commonwealth if we really are honest and
serious in pursuing a policy of nonalignment, since the dominant 'interest
in the commonwealth was fully ~om
mitted to policies which are opposed to
the whole notiol\ of non-alignment.
This is a matter to which I do feel the
Prime Minister ought to give his
attention as early as it is possible.
On account of certain lacunae in
the prosecution of our policy, we have
not succeeded in successfully implementing the policies well begun in regard to integration of Goa, for instance. Its impact on the third Pia.n
has not been properly worked out,
and Goa is being kept 'in quarantine
for a little longer than was perhaps
necessary.
In regard to Algeria, the Algerian
representative in India has said that he
wanJts a more concrete demonstration
of India's support for Algeria and we
d~ hope that the Prime Minister does
something about it.
In regard to Pondicherry, I have got
here the paper caned Republ\eIPI
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Francaise, printed in two languages-French and Tamil-in Pondicherry,
and it says Vive L'nde FrancaiSc-

Long Live French India. All sorts of
things are said, which are absolutely
intolerable under
Indian conditionL
Because Pondicherry is no: a legal
part of our country, this sort of tIling
is permitted to take place. I have
raised this matter over and over again.
I hate to have to say that it is difficult
for us to go on waiting for the /!ood
pleasure of France, if that gJod pleasure dawns in some future, when
France would condescend to leag!llly
part with the possession of Pondlcherry in our favour.

17~
These are some of the matters which
I wanted to mention before the gr8.nts

are taken up. As everybody knows,
the basic position of our foreign poli~y,
cf non-alignment has the complete
confidence of the country. It is only iJ>
regard to implementation that we do
have certain serious objections and it
is only in regard to certain perspectives, certain angle~ of view, tha,t
we do want to put forward our ideas,
which we feel are more in conformity
with the interests of our country, than
the Government is prepared to concede. With these words, I wish the
Prime Minister gives us some satisfaction in rllPrd to the variety of criticisms which have been made in the
course of the debate.
Shri JawaharJal
Nebru:
Mr.
Speaker, Sir, I am grateful tll the
House for what the hon. Members have
said, including their criticisms ot the
working of the External Affairs
Ministry. Just before me, Shri H. N.
Mukerjee said that SO far as the
polley was concerned, they are greatly
In agreement and it is only in the
implementation of it that criticisms
arise. In the course of the debate today, some hon. Members new to the
House have challenged what I thought
not only the basic policies we indulge
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in, but, the basic approaches even.
All I can say is that they are new
to this House and do not know how
we function and possibly do not know
much, about the subject they were
talking about.
But,~ was surprised to hear
the
speech Of Shri Anthony. He challenged the very basis of what we are doing and I think the argument he raised was quite so extraordinary that I
was simply taken aback 'that anything
so ridiculous could come from an hon:
Member of this House. The one thing
in regard to our policy tooay is that
it is recognised by those who were
critics of it for a very long time as
the only policy that India could pursue. It is recognised and appreciated
and to Imagine that by pursuing any
other policy, we would have done better is, I submit, to be ignorant of
what is happening in the world.

He made a long string of things of
what is happening in Laos, Vietnam
and other places. I wonder if he
knows anything about what is happening in Laos and Vietnam, because in
Laos and Vietnam much is happening
which is not very creditable. The
whole of Laos and Vietnam depends,
it is recognised now more than before, on the policy of what is calledI do not like the word-''neutrality".
Every person, even members of the
rival blocs agree that Laos and Vietnam must be netural and must not
attacb. themselves to this or that military bloc. The whole policy depends
upon wh'at was laid down 1n Geneva
six or seven yearS' ago-the Geneva
Agreements. It i$ in so far as these
agreements have not been acted upOll
that trouble has arisen. I would
commend to Shri Anthony the fact
that how force of circumstances have
led people in other countries t:» come
to the conclusion that the only possible policy. for Laos and Vietnam is
that of what is called ''neutraUty'' or
non-alignment. They are right in the
middle of an area which is dangerous
and if it is so there, how e.'CllcUy does
he come to the conclusion that in
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India, we should leave our polley of
non-alignment? I am sorry to say that
my mind does not function in that
peculiar way. I do not see the logic
of it. I had used a strong word; I
called it rather absurd or ridiculous.
I dO not wish to hurt Shri Anthony by
strong language. But what he said
hurt me as being quite beyond the
thinking of reasonable human beings.
Shri Hem Barua (Gauhati): It is a
little too much.
An Hon. Member:

Too unkind.

Shri
Jawaharlal
Nehru:
The
whole concept is wrong. It is not what
he said, but the whole concept that
leads to this is wrong. The whole concept is that India should seek refuge
and shelter itself undex: the wings of
some great power bloc.
What is happening in the world today is that thOSe who take shelter get
into trouble. That is what is happening whatever bloc they may .belong to,
because they invite trouble from the
other bloc. I am talking of the practical way; I am not talking about the
much more important reason, which 1!
~at we have an individuality in India.
Apart from our bigness, there is
something which I value in India. I
would not be so proUd of India if
India had no particular individuality
except 'bigness and followed that country's 01' this country's decisions in regard .to foreign affairs or internal
affairs. I think it would be a horrible position for India to occupy. India
has not only a very strong individuality; it has a long history and i~ a
cultural entity. We have gone wrong
in many places, which is different.
Much there that is wrong, I think, in
India today is superstitution and all
that. Nevertheless, it is a tremendous cultmal unit. It has a certain
mission, I do believe, for the rest of
the world in politics as in other things.
I am not saying this in any spirit of
vain glory or thinking t.hat w·~ al"~
better than the rest.
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EveFY country baa a mission, but it
so happens that I think in the present day .world of war and violence,
what Ind1a has stood for has some
greater importance than perhaps other
things. Another very big thing in
which the various western countries
are leaders is what might be called
science and technology. It is a upmendous mission to change the world
through science and technology. That
is happening. Therefore, we bow
down.to them in regard to science and
technology. But bowinlt down to
them in regard to science and technology does not mean our bowing
down to them in regard to morality
and ethics. I dO not see, I fail to un- •
derstand, how a country which be,comes a great power necessarily becomes greater in wisdom. I do ">not
see that at all.
I do not say that the bigness of
India makes India great. It is not the
bigness of India; it is something elsp
which I cannot perhaps easily describe, but which I feel, which has
made India great through 5,000 years
-a certain continuity and tradition.
Much evil has come India's way snd
we have suffered because of it and
become weak and all that. But.
nevertheless, there is good in India
which is an essential basic thing. We
attach ourselves to these power blocs
-why? To protect us from somebody?
We are damned then; we are doomed;
whether we are protected or not is immaterial, but by the mere act of doing so, we give up our individuality,
what we stand for and what we stood
for through the ages, Am I going to
give all this up for a mess of pottage?
I am afraid I react rather strongly to
any such suggestion. I cannot conceive .it; I shall fight any such idea
of leaving this principle of non-alignment so far as we are llOncerned. And
leaving it wnen? When the world recognises its importance, when the
world thinks more and more of it as
a solution of its ills, when in fact on
the purely practical and limited ground
it is considered more useful-leave
out morals aDd ethics apart.
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Why is it, I should like hon. Members to consider, that after these 14
years or SO of our independence when
many people, our critics prophesied
doom for Us and going to pieces-and
we did have plenty of trouble, India
is thought of rather highly in the councils of the world, and why is it that
India is searched for when somebody
is required to hold the balance? When
people cannot agree about others they
go to India. There is something in
that.
Yesterday, we had the ceremony, a
rather moving ceremony I thought,
of the presidential change-over to
which all of us were invited and, prpsumably, were present. It seemed to
symbolise, the simiplicity of it with
its "'quiet dignity, what India stands
for .. Here was a man, our retiring
PresIdent, who is a high ;tllellectunl,
very able, whose life had been one
of service, but a man of the peoplethat is the essence-who rose to this
very hiih position in India because
of his services and sacrifices, and bploved of the people. Quietly, without
fuss, !Ie handed over the presidentship
at the will of the people to the new
choice of the people who sat next to
him. They shook hands and exchanged chairs. That act of exchanging
chairs quietly and peacefully in acordance with the will of the people seemed to be very siJnHlcmt; how quiet;·
Wtl had done this thing which almost
in every part of Asia has given rise
to trouble. and upheaval and all that
kind of thing. There was a certain
nobility about it. It can only be done
by a nation with a background, with
a long history, a nation which has
learnt how to behave. There was
nothing very showy :lbout it, but
there was hundreds of generations of
breeding a,bout it. Take the two persons most concerned, the retiring Pre~ident and the one who came in-both
great men, somewhat different from
each other though both noble men,
and each distinguished above others
in many ways.
I mentioned this because it moved
me, as It must have moved others .--
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But I. mention this as typical of India
in the present age, because that represented to me not only a certain
vontinuity, a certain way of doing
th ings, but also an outlook whiCh is
not wedde to the past; it accepts the
past, it honours the past, it wants to
remember the past, but it looks to the
future.-. So it ,brings about a certain
synth.esis between 'the past and the
future. That i. how it struck me.
May be, I attach more importance to
this than was perhaps necessary, but
I do mention this because.
India's past, present and future revolts against this idea of our becomin,
a camp followers by a mIlitary group.
What does that mean? What does
non-alignment
mean? What does
alignment mean? Alignment means
joining up with other military powers
for military purposes, where, whatever people may say, decisions are
made, military decisions are made by
those who have big military forces.
May be, one can affect them "3Iightly
here and there by bringing pressure,
but essentially those decisions are
made by the big military forces. It
means adopting a military outlook,
adopting the method of deciding
things by military methods, and then
follows the arms race and all that.
We also keep an arm. We increase
th army and air force when when the
need arises. We are pacifists, as 1
have said many times. But I hope we
have not got the military mind whidh
interprets events only through military ways, of joining a group. Because, when we talk of non-alignment,
we do not say that we will not be
aligned with countries for friendly
PUrPoses. In hundred and one things
we get aligned with other countries.
But we are not going to- be aligned
for military purposes. That is the
main thing. Now, military pUrPose
means our giving up our whole soul,
all that we have ~too for, all that we
think of, and handing over our future
to others because they have promised
to defend us and, 'because they have
got 'bi,ur:eJ" armies and, may be, atom
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bombs etc. The whole idea is horrible to me. It is intolerable to think
of. I would rather India sink and die
than it should continue in that fashion
as a camp follower of some other
nation. India is too great a country
to become that.
But we are not inimical or hostile
to any country. We want to be
friendly to all of them, and we have
succeeded remarkably in that. We are
often criticised. Because we do not
fall into line people think that other
countries are hostile to us. They are
very wrong. Except, unfortunatelY.
for two of our negibbouring countries.
namely, Pakistan and China which, for
the moment, are hostile to us-I hope,
not for ever. not for very long; for
the moment they are hostile to us-we
are friendly with all the other' coun-

Z'

Then We are criticised for our publicity. It is askea why our publicity
organisation does not present our case
a~ate':.L orco~e, tIiey are not
alWali xq;'"succes ,. But I wouTd
su
't to this House that it is not so
much the fault of our publicity apparatlL~ or our issuing facts and other
things which leads to criticism of
India. There are many factors, one
of the factors being that people have
developed-we also, I suppose--clos
ed minds in regard to certain sub
certain su le
w c
s,
if I may say so· with all respect-I
do not know with waht hostility or
objectivity Pakistan views thingsI am prepared to say that our minds
are closed, to some extent, about Pakistan, because we are angered with
Pakistan. So, those countries have got
closed minds, because of their military
alliances and the like. They do not
like any person not following in their
wake and, therefore, they criticise it;
their newspa·pers criticise it. But I
can say with some confidence that in
spite of the criticism soonetimes, not
always, of the political leaders, it is
remarkable how in all these countries
the common man expresses lJ)preCiation for India and aftection for India.
It i. quite remarlmble. Go to any

Cl
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bloc; whether you go to the United
States of America and meet anybody
in the street, a taximan or anybody
else or you go to the Soviet Union or
ask anybody who has been there, it is
quite extraordinary the idea of India
they have got; may be wrong, possibly. I myself get frightened at this
idea Of India's standing for peace and
goodwill which 1hey have got, because
they are fed up with talks of war all
the time and they think India stands
for peace. So, India is not in a bad
way, s.o far as public opinion in other
countries is concerned, and even where
the opinion of Governmet is concerned.
Hon. Members have criticised somewhat the Foreign Service, specially
what they did in regard to Goa. I
have not seen the number of' '~the
Ecooomic Weekly to which the hon.
Member has referred, but I do know
what WIBS done in America and I
think ithat quite a creditable amount
of work was done in regard to Goa
itself. So, the best statements in reo
gard to Goa and our policy in takinI
action in Goa were made in the
United Simes by our Amballsador in
the United Sta·tes very clear, very
definite and very forceful. Immediately the Goan action took place
somethi·ng was not said. That is perfectlv true. The reason for it was
that" they did not quite know. The
reason for their not knowing was
that we did not WIILIlt to allow people
to know before the action i\self, even
our own people, because the whoh.
thing depended on, swift action. If
that was known by others that element of swiftness is gone. Because
we were swift we managed to save
a great pal'It of Goa which the Portu.
guese had decided to blow.
up.
Actually even when they bad dynamite and everything they could not
lJSe it.
I feared if they had got to
know that we w~re coming, even a
day or two's difference would have
madp' them possibly blow up things
and do other things to impede our progress. As the House knows, we got
there in a day. Naturally, we could
not even take the risk of telling our
own men even in India. I did not
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tell the House except that Vlaguely
and generally I talked about it. Although we had fixed the date many
dayS before and we knew .the exact
date, I did not dare say it. As I said,
I talked in vague language because we
did not want to take tha.t risk. So,
nene of our missions abroad knew
ahout it and they were taken abackthey did not know-

When a fierce onslaught came. They
asked us, "What lare we to say? Tell
us the facts." They waited till we
sent the facts and they started saying
that. So there was a slight gap right
at the beginning.

r

should like to say this about our
Foreign Service generally-I forget
now how many hundreds of people
we nave got in our Foreign ServiceI do not say all of them are paragons
of virtue or of anything else, but by
and large, I think, our Foreign Service compares advantageously with
any Foreign Service in the world.
That is not my opinion. I was reading a book the other dJay-I forget
the name of it-by a retired very
eminent diplomat of England. He
"''lid that orie of the remarkabl,.
features of the age, since the last
war, has been the growth of Inman
diplomacy which he has pnaised in
very high terms. He praises another
country 'too in this connection. I am
not mentioning that country here.
There is nothing _secret a.bout it. It
is a European country and not an
Asian country. He said that the diplomacy of these ·two countries has
s~rised people by its ability UId so
on and so forth. That is a general
opJ.ruon. In every big world centre
of diplomacy the Indian diplomates
are thought of highly. '11hey are
consulted, Of course, pal't1y because
they represent a great big cound;ry
which-I do not like the word-in
effect, not .in terms of money and
power, is a great power I8IId is becoming a great power daily more and
more It is recognised a great power

since the influence that it exercises is
not mili.tary or monetary. The inlIuence is something else. ThaJt is
something deeper which Shri Anthony
would have me lose, give up and ,become like many others, camp-followers of other powers. So I would
",ay--,because I know most of our people in our Foreign Service---«llLturally,
they are of all grades; some are briIIian t, some are less brillianJt, some
are able, some are less able. That is
so, of course. I cannot speak for
everyone, but, by and large,_nd I
know
large
numbers
of - other
diplomats too, of other countries-I
think our diplomats compare very
favourably with the diplomats 01
every other country /
Someone criticised a. classification,
in our report, of our Missions into
'A', 'B't 'C', 'D',-I am sorry, there
is no '0' there are only 'A', 'B', and

ec·,

8hri IIari Vishnu Kamath: It is
coming perhaps, in the near future.
8mi Jawaharlal Nehru: The c1assificaotion, rightly or wrogly, was made,
about climate factors, about the cost
of living there and other factors. For
instance, I think Moscow is put in
'B'. ThBit does not mean that those
in 'A'-Beirut is in 'A'-are superior
or more important than those in 'B'.
8hri Hari Vishnu Kamath: Moscow
is in 'A', I belive.

8hrt Jawaharlal Nehru: It is
due to other reasons, the diftlculty of
living there. Originally Moscow was
in 'C'; 'it bas been promolled to 'B'.
But everyone should know thaIt our
ablest diplomat, the most experienced
one, is our Ambassador in Moscow,
Mr. Dutt. There it is
You don't
Judge by 'A', 'B', 'C', as to where we
send our men.
1t is true to some eXllent, though
not wholly, that in Africa, where we
are spreading out now, sometimes
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young people, young diplomats have
been 9I!Dt. Even there, senior diplomats have been sent, becaWle we
attach great importance to Afriaa.
Unfortunately, we have, nearly all of
us, been trained in the English lanauage. The new persons in the
Foreign Service have -to leam other
IatnJtuages. But we are not so conversant wtth the French lIIInguage as
we are with English. And AfrUla;
moat of it, requires the French Jan..
guage. These are local difficulties
which we get over by training them.
But I wish to assure the House that
we attach the greatest importance to
Africa, and it is completely wrong to
say thlat we attach greater importance
to places in Europe than to Asia and
Africa.
It is true that some places in
Europe are of high importance. Our
four most important posts, as we
consider them, were waShington, London, Moscow and Peking. At Peking
we ·have no Ambassador now; we
hlave a Mission of coune, we have a
Counsellor; but no Ambassador has
been sent there yet since the last one
was withdrawn. But these are tour
most important ones from the point
of view of world affairs, from the
point Of view of our own interests. .
It is perfectly true that Peking in
·the old days was a very important
post, but the persons there had not
mUCh to do not only in the sense of
narma.l life, but even in business, In
his own work, Sometimes things come
with a rush. For instance, all our
Embassies hare to do a great deal of
work in regard to business matters,
trade, etc. There was none there.
There is no educaJtional matter there,
very small ones here and there. Life
itaelf was at a low ebb, in regfaJrd to
diplomatic life, I mean-otherwise it
may be at a high ebb. So these are
differences which count, and the climate of Peking did not suit many
people unless otihey were terribly·
healthy. So it was put iI'l. a low
grade; because, nonnlaJ.ly speaking,
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people could not remain there tor
long without their health suffering.
Take, for instance, Addis Ababa.
Three of our Ambassadors there just
could not stand the height, the alititude of Addis Ababa. It is over nine
thousand feet. These are the consideration thia.t led to this division in
this way. It has nothing to do with
importance.
Shri H. N. Mukerjee talked about
the European Common Market and
this business ·that is going on and
said bhat the dominant interests in the
Commonwealth are doing this. I do
not know what he considers clDminalnt
interests
except,
of
course,
United Kingdom, because all the
other members-Oanada, AustJslia,
etc.--are very much against the
European Common Market, against
the United Kingdom coming into i.t.
The fact to be remembered is thaJt
the European common marIret may
be good for those who are In it, any
may be g~I do not know; it is
not for me to judge-for United
Kingdom. It is not good for us. It
will do us some harm. More important than that, this is a first step
in a particular direction, the direction
beinl( a cerl1a.in measure of growing
political solidarity between those
countries. I do not know what this
will lead to. But, I fear ill; will not
lead to anything good. I am talking
about political solidarity. That, of
course, is for England to decide. It
will have ceNain consequences on the
Commonwelalth. I do not mean to
say that the Commonwealth will
break up. I do not like things breaking up. Anything which might do
some good should corrtinue. But, its
influence will become less ultimately.

I did not quite. understand when
somebody said bhat we should have
Government to GovernmeIllt approach
to Pakistan. What does that mean
unless he melans Prime MinisterPresident approach'? Government to
Government approach ·we are always
having. One Government deals wi.th
the other Government daily.
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[Shri Jawaharlal Nehru]
Shri Frank Anthony, in the course
of his eloquent adJcWess, also referred
to the grave mistake we made about
Ti:bet. We thought Ialbout Ti'bet and
discussed it many a time. 1 entirely
fail to understand what else by an
iota we could have done than what
we did. I do not just understand
that: as if Tibet was something in
our pocket which we handed over to
China. I cannot understiand it. There
was nothing else ,that we could do.
Practically or otherwise, even if we
had fore-knowledge of events and
knew what China did subsequently
in our border areas, wha¢ else could
we have done?

s'iui Nath Pai: Was It not pointed
out during the del:iate wlhen ilt took
place that it was according to you
or a publication published by your
Ministry .that there was a cipher mis_
take between the words sovereignty
and suzerainty whereas your instIructions to your Ambassador Shri Panikkar were t1Dt he concede suzeramty
and because of cipher mistage, sovereignty was conceded? It has been
said. I prodUCed this document in
the House on the 7th of December.
You did not say anything.
Shrl lawaharlaL Nehru:
Maybe
'lbere was no mistake unless it was
a deliberate mistake of the Chinese
Government. We crtainly used the
word "suzerainty". I do not know
if it is possible to translate suzerainty
and sovereignty in the Chinese language separately: I do not know.
They do not use the English
lanit.
guage; they do not understand
Anyhow, if we used lit, how e'ould
We force that down them? They proceeded by sending annies to Ttbet.
Either conquest or fear of military
action led the then Government of
Tibet yielding to them and signine
a treaty. Where do was come in?
We went on saying, let us say
ouzel'ainty and they did not accept it
Shri Nath Pal: Must we SUlPport
what we cannot stop? Is that what
you have 'always taught us? Must
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we support in the world what we cannot stop? Why did We keep quiet
when the annies were coniing. You
just now said tha,t you acceded to
the Chinese only the right of suzerainty which does not incorporate the
conception of posting their armies.
Not a word was raised by us against
this misintel'Pretation.

8hri Jawaharlal NeIhru: It is not
a question of our conceding this or
that. We, in our correspondence with
them, talked ab"out OUr acknowledging the fact that they had suzerainty
over Tibet historically in the various
periods. They did not accept that.
Leave out what they said-in fact,
they did not accept-what de we do
about it? We go about in the world.
carrying on agitation that they say
sovereignty and we say suzerainty?
Shri Hart Vishnu Kamath: Mav I
submit, w'hen China refuses to recognise India's sovereignty over Kashmir, why should we recognise China's
sovereignty over Tibet?
Shrl Jawaharlal Nehru: Here is a
novel point whiCh the hon. Member
has raised. I should have thought it
has nothing to dO with it.
Shri Frank Anthouy: I think thp
Prime Minister referred to what I
said. I merely said, owing to weakness we had accepted or recognised
the conquest of Tibet. What I did
ask was, what is preventing the Government now from allowing the Dalai
Lama to function freely in this country.
Shrl Jawabarlal Nehru: The Dalai
Lama is perfectly free here, except
that we have said that we will not
permit any kind 'of so-called emigre
Government to function here. Otherwise, he is perfectly free. . He does
what he likes; he says what he likes.
It is not a question of Tibet; we do
not want any kind of a emigre Government to function here. About
Pondicherry, the latest information is
t~t the French Government have introduced a measure in their-I do
not know about their complicated
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Constitution-Foreign Affairs Committee or some such committee about
the de ;ure transfeI of sovereignty.
A kind of Bill has been introduced,
but I cannot say, having long experience of these matters in regard to
Pondicherry, how long it will take to
pass.
Shri Hem Barua: Pending the adoption of the Bill there, can we not extend our Constitution' to Pondicherry,
We can.
Shri Jawaharlar Nehru: We should
extend our Constitution?
Shri Hem Banaa: I say that the
Bill is pending there on the legislative anvil in France, with regard to
the de ;ure transfer of Pondicherry.
And this matter has been hanging fire
for a long time. So, we can take
steps to extend our Constitution, since
the Bill has been 'introduced in the
French Parliament already.
Shri Jawaharial Nehru: What steps
can we take? It is completely in our
possession. It is functioning under
us. The only steps we can take are
to bring forward a Bill here or in
Parliament to make it a part of the
Union of India and allow them representation here. That is the only thing
that they do not have; otherwise, they
are completely with us.
Shri Hem Barua: Certain laws or
ours also can be extended and the
Constitutional provisions can be extended.
Shrimati Renu Chakravartty (Barrackpore): Such as in regard to the
Supreme Court etc.
Shri IDdrajit Gupta: The appeal has
to go to the court in France in certain
cases.
Shri Jawaharla! Nehru: So far

as
I
think we have done that or we are in
the procel\S of doing that. The only
thing remaining almost is this representatidh in Parliament. And we
would prefer to do it naturally with
the good-will of' France. If we cannot do it that way, it is a different
matter, but we prefer to do that.
538(Ai) LS1).....8.
the right Of appeal is .concerned,
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France, as hon. Members will klio;,
has passed thro~h a very extraordinary periOd during the last seven
or eight or ten years, with Governments changing so often. Now, the
present regime of President De Gauile
is a firmer Government, presumably,
but it has had a great deal of trouble.
And whenever we have approached
them, as we have approached them
often enough, they have said, 'Yes, of
course, we agree with you, but please
wait a little; we have got our own
troubles.' Take, Algeria, for instance. The question is we have to
decide whether it is worth-while
ignoring them altogether and taking
some steps. It was not worth-while.
When we have Pondicherry, and we
can do what we like, except for som..
constitutional measures, it is no"
worth-while to irritate a great country like Frmce for that purpose,
especially when a short while ago
we were told that they are going
to. . .
Shri H. N. Mukerjee: MaY'I ask a
question? Some time ago, the French
Government had given us very specific indications which were reported
to Parliament that in the very near
future-at that particular point of
time-they were going to bring In
legislation for the legal transfer of
the territory to India. Have the
French Government forgotten that
promise or gone back on it? Is there
any information on that iI!l the Prime
Minister's possession.
Shri Jfwaharlal Nehru: 'Some
time ago' refers, I think, to probably
September Or October last. It is in
furtherance of that promise that they
have put in this Bill now. That is
what they say. This is a little later.
Algeria has' been referred to, and
Algeria has been a very difficult problem from the French point of view,
and it waS difficult for us to press
very hard that ignoring all other
difficulties they must go ahead, but
we have been pressing it forward, and
I hope that this will now be done.

[Shri Jawaharlal Nehru]
.Now about Algeria, it was a possibility sometime ago before the recent
agreement between France and the
Provisional Government of Algeria,
that there was some value in recognising the Provisional Government
of Algeria. It was purely a gesture;
it meant nothing else. It was a gesture, bringing some pressure on the
French Government to recognise that
Government, (0 deal with that Goverm:nent and to come to an agreement. That was the whole point. Now
to 'say that we must do it has no
value at all; it has a great deal of the
reverse of value.
Now certain processes have started.
~ere is no question of bringiJng pressure on France. The present problem
is to put an end to the violence, to
the terrorism of the OAS. That is
common ground between the French
Government and the Algerian Nationalists Government. The only thing
that can come in the way of the fulfilment of the processes that have
started is this extreme violence. For
instance, there has already been a
referendum in France. That is over.
A referendum is to take place in
Algeria early in July-in two or three
months. But it is a possibility thaI
the violence grows so much that it
is difficult to hold a referendum. Tha t
will come in the way.
Today it is to (he interest of both
France and Algeria to put an end to
this violence; otherwise, not only
. will the Algerian agreemen\ not be
implemented, but the FrenCh Government itself may fall. This is as
much against the French Government. It cannot possibly face the
future; if it cannot do it, it will have
no prestige left. In fact, the whole
violence is aimed at making the
French Government fall.
Therefore, that is the first objec·
tive of both these Governments. At
the present moment, there is a Joint
Ex.."utive in Algeria, partly
Algeo.

rian, par,ly French, for this
val of two months or so.

inler-

Now, there is no particular value in
recognising this Algerian Gover.nment.
We are as a matter of fact, for practlcal purposes, dealing with it. W l'
deal with it directly, in SO far as we
have. to deal with it.
Shri Nath Pai: If it has no value,
why are they pleading with yOU thaI
you extend this recognition to give a
psyChological boost that they want (0
have.

Shri Jawaharlal Nehru: It has a
psychological disadvantage because it
creates a certain temper in France
which is against France.
Shri Nath Pai: 34 other governments, including the USSR, have recognised it.
Shri Jawaharlal Nehru: The USSR
has got into great trouble because it
tried to recognise it. Having said so,
it has done nothing. It has stopped 'at
that, because the French Ambassador
was withdrawn. You may say that the
French are acting in a very infantile
manner, if you like, in this matter.
But there it is. If there was something of value to be gained, onE'
might do it. There is no value to be
gained, because we recognise for practical purposes the Algerian Government.

Shri H. N. Mukerjee: When the
Algerian Government want it, how do
we feel so pasitive that there is nr.
value in it?
Shri Jawaharlal Nehru: If the Algerian Government wants something
which may n~ be quite right from
out point of view, I do not know
whether we should do it.
Shri R. N. MukerJee:
explain?
Shri
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of it was something about the massacre of the Portuguese. It is the
other way about. She said that if
people went there unarmed, the Portuguese WOUld massacre them, as they
had done previously in small numbers. There is no question of massacre of the Portuguese. Who is going
to massacre the Portuguese, if unarmed people go there. So, yoU have
to face the contingency of our own
people going there unarmed in large
numbers-several thousands
being
massacred by the Portuguese. That
would have created a situation which
our Government could not tolerate.

no sympathy for the freedom movement of Algeria. Any number of
times, the Prime Minister has declared
at Congress meetings our sympathy
for. that freedom movement.
Shri .Iawaharlal Nehru: We all
agree about the tremendous sacrifices
of Algeria. We are all with it, of
course. Bu~ the point here is a technical point, of acknowledging a Government. Normally one does not
acknowledge a Government which
does not exist in the soil of the country that it is governing. It is only
acknowledged in war, when there is
an emigre Government functioning to
harass the enemy. De Gaulle's Government was an emigre Government
and the British Government recognised it when the Germans were
occupying France. But one recognises
governments which are functioning in
the soil of the countries which they
are presumed to govern. That is the
basic thing. You may recognise it
as a gesture, and it it is in the
balance good, you may do so. At
the present moment, what is functioning there is a joint eX'ecutive government of the French and the Algerians. The Algerian representatives
have been appointed by the provisional government. The provisional
government has been acknowiedgp.d
by the French Government. They
deal with it: they came to an agreement with it and they are trying to
implement that agreement. Now, to
do something which may-it would
not upset the agreement by itselfcome in the way _ deal with the
French people; which may come in
the way of that agreement will not
be desirable.
Shri Nath Pal: Sorry, we fail to be
convinced by that.
Shri .Iawaharlal Nehru: I should
like, very briefty, to touoh on two
Or three matters. 9hri Indrajit Gupta
referred to the speech of Shrimati
I ndira Gandhi in Canada, which was
reported. It is a manifestly incorrect
report because one pal'ticular agpect

I won't say anything about Kashmir. It has recently been discussed
in the Security Council. I would s'Y
that the Defence Minister's speech
was very ....
Shri Nambiar: On the point of
alleged
Communists
encouraging
trouble in Goa, which was also quoted by Mrs. Indl'Q Gandhi no . reply
has been
given. Shrimati Indira
Gandhi made a l"eference to Communists in her speech.
Shri .Jawharlal Nehru: I do not
know what she said. I have not been
able to conftllll that. This I know. It
is obvious. But I do not know what
other thiligs she might have said.
She might as well have said that the
communists might have ;nci+cd people to .march inside. I cannot confirm that.
Sbri P. K. Deo (Kalahandil: On a
point of order, Sir. What has Shrimati Indira Gandhi to do with the
Government of India and why is the
Prime Minister explaining?

Mr. Speaker: Because some criticism was made. The hon. Member was
probably not here then.
tn

Shri P. K. Deo: Stin what has rhe
do ~ith the Government of India?

Mr. Speaker: Because it was
brought in by the other speaken.
therefore, it is denied.
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Shri Jawaharlal Nehru: There are
two matters which I should like to ssy
ssmething about. One is the Chinese
border and then there is disarmament.
About dissrmanet it is difficult for
me to go into details, now, because
the matter is 'being discussed. So far
as the nuclear tests are concerned, the
8 neutral countries presented a proposal which both the major parties said
they would consider. They are con":.
sidering that; they have not come to
any decision. I think they will agree
to something which stopS these nuclear tests.
As for disarmament also, it is a
complicated subject and I cannot dis(l\lSS it in 5 minutes. But the presence
of the so-called neutral countries in
this disarmament committee has been
undoubtedly of value. The value,
first of all, is that the whole tone of
the discussions in this committee has
been different from the one on previOUs occasions. Now merely booause
of the presence of neutral countries,
there has been very little strong langu_
age used by anybody. They have all
spoken, more or less, gently to each
other and there is a general spirit of
accommodation, trying to find something. But there is a definite barrier,
a gap which they cannot cross, which
they might cross any day. Till they
cross it, they will always take a strong
line about crossing it.

Secondly, the neutral ~untries' presence there--they have made various
suggestions--has opened out various
avenues of thought which has helped
the committee. But it has not helped
it suftlciently to cross that barrier
which divides the two sides, the barrier ultmiately being one of fear and
dislike and distrust of each other.
In fact, I may say that I believe they
will some time or the other come to
an agreement because there is no other
way but to come to an agreement. The
other way is going gradually towards
something like annihilitation of each
other.
Another important question which
lies behind disarmament is the Berlin
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issue. In regard to the Berlin issue
it is ,said that much progress has 'been
made in talks between the United
States and the Soviet Union, the two
principal parties. Another important
development is that the German Chancellor, Dr. Adenaur dOes not like
this progress to be l112de and there
has been some clliference of opinion
between him and the American Government. However it may be, if the
Berlin issue is solved there is no doubt
that a very big step will ha-.re Leen
taken.
Now coming to the border question
it is very easy for some hon. Members
to talk some new Members, I would
say, lest the old Members might suspect I am referring to them-bravely
of our border and say that we should
do this and that. As everyone realises now, any war between India
and China. is going to be a tremendously disastrous affair.
What is
more, it may well become interminable because I do not see any easy
possibility of either party defeating
the other. Warring what for? Well,
for certain pieces of territory, important though they may be, but some
pieces of mountain territory. Therefore, one tries to avoid war because
war would be disastrous both far
India and Cliina. It 'is our policy to
avoid war unless it is thrust upon us
,but whether we avoid war 'or not, we
have to be prepared for it and we
prepare for it to defend these areas
and to recover them. How to recover
them short of war? If one is prepared to recover them and one is strong
enough, other things also help in the
process and it is possible that those
things plus our preparation for any
action may result in some kind of
agreement for these areas to be liberated. Therefore, to say tha,t we will
not talk to the Chinese Government
is not right. But to' talk to them we
must talk to them on some basis and
not just talk to them on the air.
What basis can there be? We had
suggested at one time that they should
withdraw according to our maPs and
we should withdraw according to
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their maps leaving the area in between which is an admanistered. It
does not very much matter because it
is mountain area where very few
people dwell. These are important
and strategic areas but no administration existed 11here and . none is
necessary for the time being. I had
suggested and I had further added
something a little later that, in regard
to the northern Tibet-Aksai Chin
where they built a road and which
was used as a caravan route, they
might use that road for civilian purposes for a temporary period till we
discussed this matter and presumably
came to an agreement or not or whatever it might be. All this was for a
temporary period. This was to enable us to talk to each other and discuss the matter. So, I had said they
should withdraw according to our
maps, which meant withdrawal from
the vast area which they have taken,
and our withdrawal according to their
maps. This applies, may I say, entirely to the Ladakh area and not the
eastern area at all, because we lire
not going to withdraw in the east. In
the Ladakh area, it meant a very
small withdrawal for us-a few viIlages-and it meant a large withdrawal for them.
I had said that for civilian use, 811
they used to before, they could continue to use the Aksai Chin road for a
temporary period. I think that was
a very fair offer which they did not
accept. I still think that is a fair
offer. That would immediately give
us a base for talks, because without
a base, one cannot talk merely repeating our respective claims. The
only other basis was the baais of the
officials' report. On that baais I was
discussing it.
I do not know if it is worth-while
my putting before the House some
general considerations. We live in a
turbulent, dynamic and fast changing
world, and one hesitates to take a
step which might make it much more
turbulent. We live in a world which
is fast changing economically also.
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Our country is fast changing, and we
would not like to do something which
will stop that change or reduce the
pace of that change. Much has happened in our country during the last
few years. Much has happened in
China. We have heard how a great
leap forward was there in China. We
have also heard of a conaiderable
going back in China. There is no
doubt that, because, not only of bad
harvests but for other internal reasons--economic and otherwise-there
has been a great setback in China.
What is very interesting is that the
great attack that took place in the
early days of this new regime there,
on what might be called the ancipt
Chinese civilisation, the traditional
Chinese culture, has· largely ceased or
'1nyhow there is a reappearance of
the traditional culture. Even Confucious is talked about now. He was
banned; and there is a certain feeling
of disillusionment of youth. There
has been no political reaction or political relaxation there at all. The tension is still there, but, nevertheless,
there is a certain relaxation in life
generally. It is a period of -retreat
from the extreme step taken previously and a certain craving among
the youth for some of their older
culture. This may change again, of
course.
But I am merely pointing out that
whatever happens in China-China
being a very great country, very great
not only in size but in background
and in culture-is bound to have a
powerful effect on the world, and
these changes are being wats:hed very
closely. Our merely ignoring these
facts and thinking of a quick military
solution of this very difficult problem before us is perhaps not wise.
But it is wise and essential that we
~hould think of military steps
lest
I)thers fail. That is why we have
heen engaged in road-builclliig, building up our military apparatus, etc.
Till that is done, our indulging in
some adventure would not be wise.
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[Shri Jawaharlal Nehru]
18 hrs.
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because if that statement is allowed

to remain, perhaps we would be mis-

There are one or two others things
I would like to mention before I take
leave of the House. For the first
Estimates Comtime, I think, the
mittee of this House had a look at the
External Affairs Ministry last year.
The look was, as far as I can make
out, satisfactory
to both parties.
They spent some time over it, as they
do. They made certain suggestions.
Most of their suggestions have been
accepted by the Ministry and in regard to some of them they pointed out
their diMculties. And so, they parted
with mutual expressions of satisfactien. They went deeply into the
working of the Ministry and they had
a greater chance of judging what was
being done, the expenditure, etc.

understoOd
colossally. The Prime
::I.1inister said that the date for the
Ilberatiol} of Goa was fixed long in
advance. That will bring the charge
that we were only inventing excuses,
having already decided uwn it. He
said in defending the action of our
Embassy in Washington that we wanted to keep it a secret, but we had
fixed the date much in advance. That
brings once again the charge that we
were playing.a double game. Would
he kindly explain what ''much in advance" means? Otherwise, it means
that we were cooking up excuses,
having fixed the date.

In regard to the expenditure, may
out of the
big figures that are put in these demands for grants in the name of the
External Affairs ~stry, very large
sums bave practically nothing· to do
with External Affairs. There are the
Naga Hills; there are the very expensive Assam Rifles, for whom the External Affairs Ministry pays. It is
part of the army, a private army;
perhaps not a private army, but it II
apart from the regular army and a
very good army too. Then, there is
the North-East Frontier Agency. There
is Goa, Daman, Diu, Nagar Haveli
and. a number, of other things, which
have nothing to do with External
Affairs, but which due to historical
chance are there. They may later be
taken out. Again, there are large
sums which we pay as our contribution to the United Nations and various
other organisations such as that,
which come into External Affairs, so
that the actual sum spent on the External Mairs Ministry is considerably less than the demands made.

Mr. Speaker: May I put all the cut
motions together?

I remind the HOuse that

Shri Nath Pai: I would like to put
one question to the Prime Minister,

Shri JawallarJaJ Nehru: "Much in
advance" means a week or ten days.

Some H'On. Members: Yes.
Mr. Speaker: I put all
motions to the House.

the

cut

All the cut moti.:>ns were
negatived

)Jut

and

Mr. Speaker: The question .s:
"Thllt the respective sums not
exceeding the amounts shown in
the fourth. column of the order
paper, be granted to the President, to complete the sums necessary to defray the charges that
will come in course of payment
during the_.year ending the 31st
day of March, 1983, in respect of
the heads of demands entered in
the second column thereof against
Demands Nos. 16, 17, 18, 19, 20,
21, 22, and 116, relating to the
Ministry of External Affairs."
The motion was adopted.
[The motion. of DemImcfB for' Gnmts
which were adopted by the Lolc Sob'"'
Me rept'Oduced be1ow-EII.1

VAISAKHA 24, 1884 (SAKA)

Demands

. l)EMAND No. 16-TRIBAL ARE.-·S

"That a sum not exceeding Rs.
8, 16,49,000 be granted to the President to complete the sum necessary to defray the charges which
will come in course of payment
during the year ending the 31st
day of March, 1963, in respect of
'Tribal Areas '."
DEMAND No. l7-NAGA
TuENSj!.NG AREA

DEMAND No. 21-GOA, DAMAN AND

DIu

"'l'bat

No.

"'1'b&1;

IB-ExtDNAL

& sum

not

AuAIIIS

4570

President to complete the sum
neceaary to defray the charges,
which will come in coarse of
payment during the year ending
the 31 st day of March, 1983, in
respect of 'Dadra and Nagar
Haveli Area'."

HILLS-

"That a sum not exceeding Rs.
3,16,81,000 be granted to the President to complete the sum necessary to defray the charges which
will come in course of payment
during the year ending the 31st
day of March, 1963 in respect of
]\Taga Hills-Tuensang Area'."

DDUlVD

Jor Grants

&

_

not eaeedlD,

Rs. 3,95,78,000 be granted to the
President to complete the sum
n~ to defray the charps,
Which will come in course of payment during the year ending the
31st day of March, 1983, in respect.
of 'Goa, Daman and Diu'."

DEMAND No. 22-OTHER REVENUE
EXPENDITURE OF THE MINISTRY OF
EXTERNAL AFFAIRS

eueediD,

Rs. 10,l1li,18,000 be crantecl to the

President to complete the sum
necessary to defray the charges,
which will come in course of
payment dlll'inc the year eadlDI
the 31st day of March, 1-. m
respect of 'External Affairs'....

DEMAND No. 19-5TATE OF PONDICHERRY

"'DIat

&

_

DOt

eaeeillD'

Rs. 3,33,88,000 be granted to the
President to complete the sum
n~ to defray the chIrjJeII,
which will come in coune of
pa7JDl!llt dlll'inc the year endfnl
the 31st day of March, 1963, in
respect of 'State of Pondicherry'."
DEMAND No.-2O--DADRA
HAVEL! A!IEA

-n.at

&

_

DOl;

"'l'bat & not ezceedinc
Rs. 3,60,18,000 be granted to the
President to complete the sum
n~ to defray the chaJ'&eS,
whiCh will come in course or
payment dlll'inc the year I!Ildfq
the 31st day of March, 1963, in
respect of 'Other revenue expenditure of the Ministry of External
Affairs'."

AND NAGAR

aeeeMn,

Rs. 19,75,000 be granted to

the

DEMAND No, US-CAPITAL OUrLAY OF
THE MINISTRY OF EXTERNAL AFFAms

"'l'bat & not eneeMnc
Rs. 67,65,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of payment during the year ending the
31st day of March, 1963, in respect
of 'Capital outlay of the Ministry
of External Mairs'."

